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have been named. Today when |1
went through g paper 1 found that
there wag an argumen; in an arucle,
that it should be the work of some
Muslim  country. The argument
was that the bomb cxpiogions had
occurred only on Friday. The new
York explosion had occurred on
Friday. Bomb explosion in KEgyp!
arranged from Iran had also occurr-
ed on ¥riday. 'The Bombay explo-
siong had also occurred on Friday.
All the explosions a; these three
places and one more af another
place—I don’t remember that place—

occurred on Friday. On all thege
Iran js suspected. The conclusion
that they arrived a( is that Iran

or a Muglim couniry should be sus-
pected for the bomb explosions, [

do not want (o arrive ar such con-
clusionsg (oday, becauge we do not
have any concrete basis for that.

Suppose gomebody asks what is (he
evidence on which I am accusing a
particular couniry, we dom’{ have
any evidence. Perhaps other friends
there may have. 1 do not feel thal
we have sufficient evidence for
that. That ig why I personally feel
that it is advisable. ... (Time bell)
Madam, I hope you will
after Junch.

allow me

THE DEPUTY CHAIRMAN: Yes.
You can continue after lunch. The
House is adjouned for lunech till
2.30 P.M.:

The Houge then
lunch at thirtythree
one of the clock.

adjorned for
minutes paslt

The House reassembled
lunch a¢ thiriy three minutes pasl
two of the clock, The Vice-Chajr-
man (Shri MD. Salim) in the Chair.

CALLING ATTENTION TO A MA-
TER OF URGENT PUBLIC
IMPORTANCE

after

Bomb explosions in Bombay on the
12 March, 1993—conid

.. THE VICE-CHAIRMAN
M:D: SALIM): Shri
than to continue,

(SHRI
G. Swamina-
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SHRI G. SWAMINATHAN; Sir,

the next point I would like tg cover
is thay there hag been violence 1n
Eombay during December, 1992 and
January. 1993, There were a lot of
(vrrorist activitieg and (hen  there
were bomb blasts, In spite of that,
my personal feeling is that adequate
precutjong have not been taken by
the concerned authorities and also
by the Government. 1 am also dis
lresged. As has been pointed out
by some Members, the Government
should have been more careful in
these matterg and when such kind
of bomb blasts take place the intel-
ligence information either did not
reach the Government or even if it
reached the Governmen(, they have
not taken adequage precautions (o0
sec that guch bomb blasts were
averted. This only indicates that
the Governmen( hag nor heen alert.
Sir, there should not be any com-
placency, As i: has been stressed by
the other speakers, now iy has
been Bombay, (omorrow iy may be
other big cities like Delhi and Mad-
rsa. One of the (errorist organisa-
tiong elsewhere has also gworn that
the retribution will be not only at
the level of the places but it wilk
also be a( the level of persons, We
have read a message and also a re-
port in the press that the LTTE sup-
remp had said that the retribution
will take place at g very big level
in India. So, I would lke (o caution
the Government that they should
take precautionary measureg Dot
only regarding the big cities and other
imporiant places in India but also
abour our VVIP5 becauge ] peTso-
nally fear that some kind of retri-
butive measures may be taken by
the LTTE. It also indiecateg thag the
plastic bambs planted there cannot
be easily deteced by dogs and even
by specialists, This s the game
thing which was also used im the
assasgination of Rajiv Gandhi. I am
informed that Libya has supplied
thig kind of material to other coun-
tries, to terrorist organisations.
From press report 1 understand
that is sufficient for 150 years for
any terrorist organigation anywhere
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in the world, So I caution the Go.
vernment regarding this pcint also.

Coming to the next

( _ point, a
friend of mine asked me, “You are
absolving other countrieg, We can-

not point a finger at Iran. You say
thay we cannot say that Pakistan is
involved. You algo say that the
LTITE cannot be accused. Do you
mean to say that no country ig in-

volved? My personal feeling ig
that some other couniry is defi-
nitely involved, The hon. Prime

Minister himgelf hag scated tha( the
brajn is elsewhere and the handg
only have operated here. I am seri-
ously feeling that it ig noy  some
terrorisi organisagion within the
country which has done it. But, as
hag been elaboraied upon by other
Members, the money that has been
speni, the brains that have been
used, the mumber of people tha| have
asgembled, the planning tha( has
been made, all indicate that defini-
tely some countries which are ini
mical to us have been involved In
these thingg. I will not completely
absclve Pakistan, The oither day
when 1 went to Kashmir 1 could
gee a number of weapons which had
come from the border 1o Kushmir.
Not only from Kashmir. They have
come from Afghanistan and  other
councries, So, Pakigtn may be one
of the countries involved. The only
point I want to make in this con-
nection is that we canno| gay defi-
nitely thay it is Pakistan. We can
sugpect Pakistan; we can suspecl
the LTTE; we can suspecp some
other country, DBut Wwe cannot
pointedly say (hat it is the only
country. I am not absolving any
country out of the proposition,

There is one more thing which
has been mentioned cagually by =2
friend but which I want to stress
here. That is, our pvolice and army
personnel are not rained even after
so many years, to mee( such emer-
gencieg,  terrorist violence, in our
country. The police is only for the
law and order purpose. The army
is only for fighting our enemles

.‘ from outside. Even our BSF forces
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have noiL been adequately trained.
The training hag only started. I re-
cently read a book by Peter Dru-
cker who is a famoug

pergon for
managemen, affairs, He hag stated
thag he.reafter, every country,

¢ither India or other Asian count-
ries, even bigger countrieg like
America, has to be very cauiious.
Seven tg ten years back he wrote
that. He bag said in that book that
previously there were warfareg bot-
ween  one country and another
where the armies could fight each
alher. But now it would be easter
for a couniry (o gmuggle small
bombs into another. He even said
thay atomic bombs of the size of an
orange couid be gmuggled ino a
couniry and terrorism could happen
within the coungry. So any country
has (0 be very cautioug with this
Kind of tlerrorism. It is highly neces
sary that we frain our army person-
nel and the police (g sec thai they
are able (0 have anti-terrorisi mea-
sures 1o :ackle this  problem. i
personaliy feel that it is not a loca-
jized problem of Bombay. It is not
even a problem of jugt India, 1t is
a world problem. In 1978, I was
sen(, as a delegairn of the Government
of India (o0 a Commonwealth Confer-
ence in Jamaica. In (he Comference,
I firgt heard about ‘terrorism and
how {o counter terrorism’ wig one
of the subjectg talked about in that
particular Conference in 1978 Now.
afier fourteen years, wc are rezli-
sing what lerrorigm in the world
is and how many countries of the
world have heen affected by it.

In the end T would only wish
(hiat the Government should take
ihe leaders of the Oppogition and
olther Members into confidence. 1
waould like them to present a paper
on our National Policy and how
they are thinking about containing
terrorigm in our country, No White
Paper has so far been given by this
Governmen( on thig. I wang it very
much because we are all very much
concerned as tp what is the appro-
priate action that the Government
ig going to take ag a meoans of anti-
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lerrorist activity to  contain  (hat
thing and then whit they are think.
ing about it. All the Members of
Parliament and especially we,
leaderS of the Opposition, are very
much interested to know it and I
would request the Governmen| to
blace a paper on the national policy
to contain terrorism in thig eountry.

Thank you, Mr. Vice-Chajrman,
SHRI MURLIDHAR CHANDRA.
KANT BHANDARE (Maharashtra):
Sir, before 1 star; making my
speech, T want tp make it cleay that
though” we have chosen the conve.
nient device of a Calling Attention,
this mornitg, the hon Chairman

said thar there would be a discus-

sion’ ‘Therc is 'some kind of a mis
conception thap in Calling Altention
only the firat ¢neaker gets the maxi-
mum time and those who follow
him don’(, All get cqual time. The
only thing ig becausc his name is
given first, he gets an opportunijly
to speal firgt as if the name which
should com2 first is drawn by
Therefore, I don’t want my time
to’ be curtailed. If any ruling 1s
cquoted, then - 1 would gay thag their
reliance on thai ruling is totally
misplaced.

SHR[ G. SWAMINATHAN. Sir I
T woulq liks ¢+ ¥now whether Mr. Bhan-
dare wanks 1o speak for SO minutes.

° SHRI MURLIDHAR CHANDRA-
KANT BHANDARE: Certainly.

THE VICE.CHAIRMAN (SHRI
MD. SALIM): You speak for the
average time.
~ 'SHPRI MURLIDHAR CHANDRA-
‘KANT BHANDARE: Beccauge this
js g discussion, there is no averagc
time. This is a discussion. Whal
happens is this. All of them have
said one thing or the other against
my Government, our. Government. I
want to have my gay in' reply.
Therefore, it ig a diseussion. If you
don’t want it to be 3 discussion—
Cll]mg ‘Attention, questions, all these
ThMg:l—tlmt is a different matter,buk
‘he Chmrman has already  given his
rulling. that this is going o be a dis
cussion, and T will be brief. .. (In-
terruptions).....

lots.
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THE VICE-CHAIRMAN

" (SHRL
M.D. SALIM) This is the time you

should gpeak on the subject, instead
of speaking to us.

SHRI MURLIDHAR CHANDRA-
KANT EHANDARE: I alwayg rely
on brevity, but I don’t want to com-

promise at¢ the -cost of losing the
substance of the magter,
Mr. Vice-Chairman, I rise with

greatr anguish for the simple reason
tha; I am no¢ only a citizen of .Bom-
bay but I am an aboriginal of Bom-
bay. My son ig the eleventh.genera-
tion-born jn that great city amd 1
think we all have contributed a great
deal to make thay city what it is, by
our spirit of adventure by our
great interegt in culture, by our
great interest in sports and .all,other
walky of life which make HBombay
not only a vibrant city but g throb-
bing eity also, I don't find that thro-
bbing in any city of the West, in-
cluding Paris. "One hag to.walk on
the s(ree;s of Bombay at 3 oclock
in the mornihg and jugt feel - the
cense of happiness which you see
in :the pedegtrians even in _that um.
earthly hour, Even the ladles can
walle safely. And therefore I have
nnt yet come tg terms with what
hz.. happened - there since the 6th of
Deccember and’ repeated in January
a month later, and now repeated on
the 12th of March, two ménths
later. I think this great city some-
hnw or the other gtands cursed. ¥
will go into al] the points which
hvwe been raised, Therefore, when
1 rise here I tise as a Bombayite, 1
rise as a citizen of thig geat coun.
trv and I expecr that a debate on
this icsue which is a matter of con-
cernfor everybedy in our country
musu‘le should cur acrogs ‘the pmy
lines, T am really sorry that " ve’ry
verv petty arguments have beeh
made. Nﬂw ‘undoubtedly this is a
*nrv-onst wf) Things don’t go' off
like that ‘at’” more than a dozeh
places  Kkifling more than' 200 peo
ple and injuring over 1,500 people.
It just doesn’t happen unlesg there
is a great plannmg' and a stnister
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design, carried out in atmos|
secrey. My friend, hon. Pramod
Mahajan,  for whom 1 have the
highegt regard and affection, said
that the intenton is (o digrun¢ the
unity and integrity of the cou try.
That is there in every terrorigt
attepmt. Whether it is in Kashmjr,
whether it ig in Punjab, whether it
is in Bombay, make no mistake
about it. the firs; thing ig what the
general fallout of if is. 1 will
come to it later. All that
they (ry 1o  achieve, I wili
come to it a little latier.
Plase don’t make a mistake and in
Bombay we don’t make g mistake and
that is where I compliment my
friends in Bombay, my brothers and
sister in Bombay that they have res-
ponded by saying that the unity and
integrity of this country will not be
disturbed despite any provocation
from any terrorist quarter. My ano-
ther esteemed and equally dear
friend, Mr. Gurudas Das Gupta, said
that this was a cause for panic and
terror. The word “terrorism’ itself
comes from the expresion ‘terror’
and in any terrorist activity, particu
larly in this type of unmanageable
magnitude, there is no question about
what the terrorist has in his
mind, that is, causing panic
and terror, There again 1
salute my people of Bombay be-
cause they have nor succumbed to
panic and terror All these argu-
ments are made to show as If what
the hon’ble Prime Minister
had said was  not correct,
they say, “How can the Prime Minis-
ter say that this is an aszsaulr bn our
econmy?” Let them not forget that
Bombay continues to be the com-
mercial capital of the country. It is
something more than that. It is the
gateway  of India. It is a minj India.
I don’t think that there is any other
place, any other city — whether you
takke Madras, whether you take Cal-
cutta or whether you take Delhi — |
where you find this beautiful cosmo-
politan character of a true Indian ,
communify cutting across all lan-,
guapges, cutting across all  regions,
cutting across all religions. cutting
across ail communities. Therefore,
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our people have given 3 definjre
message to the resy of
the coun(ry that they will not be
cffecetd by any panic. In addiion to
this, the mos; importan; message
ahich the citizens of Bombav have
4iven (o ta. rest the c.un(ry by
their conduct, exemplary conduct,
grca: fortitude and grear bravery is
that nomatter what happeng the eco-
nomic growth of the country
will not come to a halt. That
is the message which the people of
Bombay have given to the rest of the
country. All captains of industry
amd commerce have come there. It
15 called ‘The City of Gold’ and cot-
ton ig called ‘white gold’ ang it did
prosper with the setting up of a
large number of textile mills over a
period of a century. The terrorists
chose the Stock Exchange as the
primary target. It has been establsih-
ed that the intensity of the explo-
siveg used in the Stock Exchange
was the maximum_ It wag more than
that which was used for the Air In-
dia building, it was more than that
which was used to blow the petrol
pump near the Sena Bhavan. Can
any one imagine what would happen
if these terrorists had succeeded in
their attempt and the Stock Ex-
change had come to a grinding halt
for the next one month? Those who
have some elementary knowledge of
commerce will realise how the whnle
growth of capital wonld have been
strangulated and a period of one
month’s strangulation like that would
have caused untold economic
disaster to the whole country.
Tt is not a matter of chance that 70
ner cent fo the income-tax comes
from Bombay. Therefore  please
make no mistake about their choice
nf Bombay. They could have chosen
any other nlace and. accormding to
me. the danger is very much  there
and now that similar things will oc-
cur anywhere else in the country.
As somebndv has said. may t: becur
here. in this Chamber, tomorrow, Tt
mav occur in any part of the country
and we have to be verv. very vigilant
and we have to be readv to fight aga-
inst this. Therefore, T think, it is in-
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correct to look at what the hon.
Prime Minister has said in this way.
Yes, it affected the unity and inte-
grity  of the country. Yes,
it caused panic. Above all this,
at this moment, it affects the gro-
wing economy of thig country. Let us
nat get lost in the gmall niceties Let
us face it that today the need of the
hour is rapid economic growth. Par-
ticularly after liberalisation, after the
end of the winter of the cold war,
things have changed. India is taking
its rightful place among the comity
of nations as a highly industrialized
nation. I know we are one of the
poorest. But I also know that in mat-
tergs of agriculture we are one of the
topmost, We are among the firse
three or four. I also know that in
matters of chemicals and engineering
we are ahead of China, whatever may
be their per capita income and GDP
and other things. Thereore, make no
mistake at all that there was a cal-
culated attempt disrupt our  econb-
my. Look a* what Thappened else-
where. A similar thing happened in
the World Trade Centre in New York.
Why did they choose the World Trade
Centre in New York? Two successive
issues of the Time have carried arti-
cles—one dated 8th March contained
an article titled ‘Search or the tall
bomber’ and the other dated 15th
March is its continuation where they
say about how one of them was cau-
ght purely by dumb luck Through
sheer blind luck they could catch hold
of one. In the same issue you find it
has beer stated that between Friday
the 26th of February and Friday the
12th of March as many as 10 blasts
had taken place at many places in
*he world like Yugoslavia, England,
Georgia, ngain England Peru, Spain,
Russia, Egypt, Greece and so on.
What T am saying is, let us no* shut
our eyes to the fact thar international
(errorism has reached 'the shores of
country. We have to be vigilant
about it. Wo have to take effective
steps to dealwith it. The second
noint—it i again a political
point—undoubtedly. an operaton of
this na(ure requires extensive plan-
ning. Fixig of bombs at a  dozen
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places like thig would take consi-
derable amvunt of time means
and preparation. There is no doubt
that though outgide agencies are
invo]ved, they could not have suc-
ceeded unless they had the gupport
of some local elements, This is not
a matter of debate at all on petty
differences, I am inclined to
believe that if these bombg had to
be located in as prominent places
as thee—driving into the drive-way
of the Stock Exchange buijlding or
the Air India and other places--
a minimum of 50 and even above
100 people, local people, must have
been involved. I wish at leagt one
of them blurted out and we had the
luck of catching even one of them
before the blast.

We did not have the luck. But it
is in a way and ] am nvot denying it,
let me tell you that our intelligence
agencieg are no; geared up for in-
ternational terrorism.” I am making
a fervent appeal today and 1 want
the whole House (o join me in that
appeal, that you must immediately
set up a special agency to meet this
challange of international terrorism.
Why blame Lndia, why blame Maha-
rashtra, when even New York the
most sophisticated place. they had
no advance notice. The bomb
burst luckily there were only 5
deaths. But 1100 people were injur-
ed a; single place, the World
Trade Centre. If T may just read
from the firsy article, this is what
was gaid: “When they had ng clue
what so ever. then the hard work
began. Once they entered the
damaged area, investigatorg will
face the tedious procesq of finding
chemical traces and fragment, of
the vehicles to help and identify
the type of bomb. Most well-known
terrorist groups have their own sig-

natures, characteristic erplosive
compoundg  detonators and even
divine designs...” “If the investi-
gatorg find enough clues, the can
detect who made this particular
bomb”, says Prof. Robery Philips,
an expert on ferrorism. They are
able to detect even the individual

bomb.maker’s way of doing things,
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of plucing wircs, of placing ridges,
how they put the whole thing (o-
gether.  There aren't iotg of people
in the world who do this weli, And
then, in the other portion, it sys;
“the sheer difficulty of congtruet-
ing bombs of this nature almsi
rules out an American-made de-
vice.” And I gay the same thing.
My friend, Mr, Mahajan, asked,
“But why not name the country?
How do you say that it is an interna-
tional phenomenon? Why do you
say that 1t is this country or that
country” But as the hon, Prime Mini-
ster has gaid, the correct thing is
to. investigate and not io speculate.
But that ig not o say that today, we
cannot come to a prima facie cond
clusion 1hat it is an internalional
conspiracy for the gimple reason
that the intensity of these chemicalg
and these explogives with this in-
tensity are no(. obtained [n India,
They pre not found in India, Se-
condly, they are not canstrucled in
india. Thirdly? there are so many
things you can look at and you will
find that a thing of this nature has
never happend in India or elge-
wherc, I don’t want io gg into all
these things. There will be many,
many things which wil be un-
covered. One will have to sif with
+he entive 1st and very systemati-
cally eliminate Lill one reachey the
conclusion, And (ill thay conclusion
is reached, I think thoge who are
in power should be responsible
enough not to make a loosc gtate-
ment. It is g very, very long and
difficulr investigative process. I am
sorry, my f[riend Mr., Mahajan,
has gome notion as if the bomb can
explode on Friday and you can
arrest the guilty on Saturday. FEven
this article from the Time magazine
though( that 12" would {ake months
before they came to a clue and
when they got a clue earlier and
when they arrested one of the
Georgiang for it, the title sayg, the
banner-line says, “A case of dumb
luck,” and I quote: “The odds were
heavily against invegtigators  find-
ing anything so decisive go soon.”

Therefore, le¢ us not deride our-
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selv.es thag our policc failed (c
notice before or thag they  have
failed to notice it soon there after
If we have to face (hjs menace, we
have 10 be practical, we have
be realistic, we have tp undergtanc
wha( problem we are tackling. Anc
therefore the first suggestion whijct
I am making to my friend is that he
should elaborate—he should ask the
Minister (o elaborate in his reply—
in what way they are going to
(1) set up an agency; (2) combal
international rerrorigm. which hat
reached our countty. There 15 one
more aspect that I want (o ask you
Having geen that we could not ge
any advance inte]ligencc, in wha
way are they going tg strengthet
advance intelligence in maters o
international terrorism and in wha
way are they going to collaborat
with other countrieg, and particu
Jarly which othey countries? T
my mind ~ Israel comes on the to}
of the lisi. It is surrounded by terro
rists on al|l sides and it has stooc
itc ground. And, T am happy tha
all the agencies—the Army, th
Research and ather agencies—ark
cooperating in thig effort. T cat
assure all the Members that know
ing the intellect. knocwing the hare
work of an Indian and efficiency o
our police this particular crim
will no¢ go undetected. We will ge
the culprits. But then falls
greater regponsibility on us. M
friend, Mr. Subramanjan Swamy
referred to retaliation. 1 would sett
an appeal on thjs rceation to all
Whatever may be the result of th
investigations, whosoever comes a
the culprit. let no¢ the pcople refa
liate by taking law into their ow:
bands. They have a nation, the:
have a Governmens competenr eno
pgh 1o make a  fitting reraliatiol
on their bchalf. T think this is the
message of the Bombay people an
that message should be carried.

M, friend, Mr. Mahajan said tha
thig wag the oecasion for the_Gove
rnment to resign. T know his des
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pair, He hag come from Bombay.
But they just cannot understand
how the people have stood go firmly,
so unitedly, with courage and with
equanimity, partly because—and a
substantial part of it is because—of
the confidgnce that they have in the
Maharashirda Governmeng and the
Central Govl. today. _Please make
no mistake about it. You will make
a gpeech here for the sake of the
record. But go and find what the
people feel there in Bombay.
But ‘ihere is no doubt, when
I pay compliments to the citi-
zens of Bombay. thay they are the
mos; civicminded  citizens and
there is no wonder that they did
not wait for the police to
comg and do this and do
that, but they Jugt helped
themselyes and before the police
could send out any message for do-
nation, donors were already there
giving their blood in Jarge quantities.
Therefore, I have no doubt that there
will be the detection of the culprits,
there will bz the apprehension of
the culprits. But fit is a very diffi-
cult “hng because many of them may
fing that they have left the country
and yet I would appeal: Let us
Jeave it to the Government to reta-
liate and not allow the citizens to
take law into their own hands.

Then, Sir, this statement again §s
quite disappointing. Ahy hewspaper
that you read in the morning con-
tains far more details. I think the
time has come now when we must
ask th> Government to stop coming
out with such bureacratic and use-
less statements,

SHRI P UPENDRA (Andhra Pra-
desh): Very clerical!

e e
~

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE: Sir, what this
statement suppresses is the faer that
the poorest of the poor and the smal-
lest of tha small have died and they
have been injured in Bombay. Take
the casualities in the Bombay Stock
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Exchange. Do you know who have
died there? Nout one member of the

Stock Exchange has died. I do not
want any one of them to die and, in
fact, everyone of them should Ilive
long. But the point that I am mak-
ing fis that small hawkers who were
selling forms, share forms, small
people who were selling tea, and
equally small people who had come
to take sandwich or tea, have died
and thereg is no reference (o this
aspect of the matter in this! They
got injured. You go to World- One
has (0 see (0 believe what must have
happened. The bus there had flown
150 yards with the driver, One sces
the seat of the driver which is com-
pretely crushed. Only his shoes tell
the tell-tale story of the great ftra-
gedy and, in this process, one young
boy of 13 died who lived in that
jhuggi there; it went into the jhuggi’.
A building called “Malkani Mansion”
has been almost brought down, Al
the people have been eyacuated and
they have nowhere to go! Therefore,
the second point that T would like to
make is this: The Government 1is
announcing compensation for deaths
of peorsons or finjuries of persons.
But they are not announcing any-
thing for damage to properties there
I do not know whether i; ig there ir
the statement; if it is so, I will stand
corrected, But . let the Minister tell
us, What happens today is that in
many places people lose whatever
they have. 8o, Sir, please ask the
Minister tv make an announcement
today itself in his reply, He should
say as to how he is going to rehabi-
litate all those people who have to
leave their houses under these elr-
cumstances, and what compensation
Lthey are going to give them for this,
Sir, the statement talks of those who
are injured; who are outsides the hos-
pital. But though they are vutside
the hospital, it does not mean that
they are not injured. Their injuries
still continue, The hospital charts
show that, And T would appeal that
the Goverfiment of Maharashtra and
the Central Goyernment should also
see that an infrastructure s created
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whereby the private practitioners
also help them. And thg cost of
the private practitioners, if need be—
I am quite sure, that no private
practioner would charge—should be
paid by the Govermment. Then,
there are other things for the future.

I want to edd on: more thing at
this stage, We muet take aggressive
measures to boost up the economy.
I went and met the Executive Direc-
tor of the Stock Exchange. I had a
word with the President of the Bom-
bay Stock Exchange, I met the
Board of Directors and other mem-
bers of the FExecutive Chmmlttes.
And I am proud to say that the stock
exchange will start functioning, if
not from today, definitely from to-
morrow. I told them, “well, the
Bombay Stock Exchange started on
the footpath. Forget thar your
building is damaged.” Ot course,
th~y have to ensure the safety of the
building. But short of that, they
have to get the telephone lines, and
they have also to get some minimum
of electricity supply. DBut thaé s
being arranged.. ..

SHRI S, S, AHLUWALIA: Unde:
the banyan tree...

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE: Yes, they can
start under the banyan tree. That
is why there 13 so much of vibraney
in Bombay life. I said that they can
stere, And they were ready, And
you will see that the Stock Exchange,
the nerve cenirg of the entire eco-
nomy of the country will star¢ vib-
rating again from tomorrow: Itis not
a small thing that on Friday the
blast overtakes you in such a big way
and by the end of the weelr, you are
on your feett The compliment,
again, Mr, Mahajan goes to the clti-
zens of Bombay.

SHRI PRAMOD MAHAJAN: Ne.
It goes to those who are mot injuted,
shg Directors who you met.

IRAJYA SABHA]
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SHR], MURLIDHAR CHANDRA-
KANT BHANDARE: No, no. That is
your (bncept. I am sure you will
never accept whatever good is done,
I am (uite sure, the Maharashtra
Goverrment is doing everything, and
despite what you may say, the confi-
dence of the people in the Geovern-
ment will continue.

And, Sir, when 1 rise to speak te-
day, how I wish to myself that the
events of 6th December had never
happened. I do not like to talk poli-
tics. But it is not given to them to
talk of incompetence bf the Govern-
men¢. That is writ large almost to
the point of changing the history ot
the country. But, this is a new
thing which has been thrown up by
Bombay and let us really cash in on
it, thay we will not allow anything
tc come in the way of the unity and
the integrity of the country, that we
will net panick, we will not be terro-
tised, and that nov matter what
comes, the economic growth of this
country will not stop. Therefore, I
appeal to all the parties today that
letug fulfil this basic need vt the
country, let us control the population
and improve our work culture, im-
prove our economy in which the
Bombay people ae giving Yyou the
lead, and forget the small things
which divide and split the socletles,
the small things which make Yyou
overturn the rule of law, which
make you to take the law into your
own hands and bring unhappiness
and misery to the millions, Lef wus
now look to an era where we bring
in prosperity, happiness and hope to
the millions of Indian citizens, lad
by Bombay, the great city in Mahe-
rashtra, the ‘Maha’ among sur
‘Rashtra’,

SHRI YASHWANT SINHA
(Bihar): Mr. Vice-Chairman Y rise
in great grief and greater anguish
to talk abour this particuler incident
and participate in this discussion.
on my own behalf and on behalt
of my party extend my _heargfelt
sympathice o thy people of Bombey,
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specially (o those who have been aff-
ected by this dastardly ect, and con-
dolences to those families who have
lost their near and dear ones. I must
also congratulate, like my friend
Mr. Murli Bhandare, the people of
Bombay for havying risen to the occa-
sion both in the sense that they were
able to rush to the help of the needy
and also because they did not allow
this incident to disturb the peace of
Bombay.

Mr. Viee-Chairman, this is not the
time for a political debate. This is
not the time to score political points
and I have no wish to do that I
will not even refer to the inadequa-
cies of the statement. I only say
that if the Government statement
had included the sensitivity, had
had given expression to the feeling
as all of us have for the people of
Bombay, and bad given expression to
the sympathy tha; we have for them,
1 would have found the statement
more complete. I am sorry this as-
pect is completely missing from this
statement.

Mr. Vice-Chairman, while we on
this side say that this is not a politi-
cal issue, that we do noet want o
take any political advantage of i,
it is equally incumbent—and I like
to remind the Treasury Benches—
that they approach the issue in the
aamg spirit.

Mr Bhandare has made hig speech
and has #one away. He is a very
dear friend of mine I wish he hd
not joined issues; he had no: taken

Mr. Pramod Mahajan to task for
making certain points that he head
made. I have no intention to speak

on his behalf; I really don’t mean to
defend him; he is a very articulatg
Member himself- Bur this is not the
oceasion where we have to join issues
with each other. This is a moment,
Mr. Vice-Chairman, of a national
crisis. A national crisis has overtaken
owr country. Therefore, it is in that
apirit +hat all the Members of this
Hose belonging to ovarious political
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parties having our own profession,
our own ideologies, must approach
thig task because if we fail (o do B0
in this House, in ‘'this Parlia-
ment; then we shall not only
be failing ourselves, we shal] be fail-
ing the nation. That is why, we have
to rise above all these petty consi-
derations. 4

Mr. Vice-Chairman, if we want to
tackle the problem which hags arisen,
then our diagnosis has to be correct
Thta is the first requirement. I we
meke a wrong diagnosis, if we locate
the wrong reasons, then guite clearly
we will not be able to tackle those
causes which may be behind these
incidents. And this is what we were
be behind these incidents. And this
is waht we were referring to. This
is what the various Members who
have spoken so far, meant when they
said that an over-emphasis on only
the economic issues, an over-emphasis
on the economic programme, would
be misplaced. This is our genuine
concern; If we were to only gay that
because India ijs suddenly a tiger un-
caged- that our roar is being heard
all over the world, that we are the
strong economic power in the worl®
and the world is shaking and tremb-
ling of fear for our great might...
I think we will be fooliing ourselves.
Therefore. this emphasis on only the
economic aspect of our national life
is misplaced. That is what my friends
were mentioning. That is what I
would like to mention, That is where
I have afear that the diagnosis this
Government is making might go
wrong and, therefore, they might end
up tackling wrong reasons and wrong
causes. We have to clearly realise,

Mr. Viee Chairman  that this
i€ an assaulx on the Indian
State. Tt is an  assault, it is an
attaclkk on the Indian people. v
have tn realise that Terrorism

hag various facets. It might be limited
to one territory. Tt might be limited
to onme community. Tt might be lm!
ted in various ways But this does
not have those limitations. Tt has
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gome sinister implications. Therefore,
to look a¢ it parrially, ta look ag it
inadequately, will be a grave mistake,
to my mind. Certainly, the economy

" will suffer. In any such law and or-

der situation, the ecanomy becomes a
vietim. Transport does mnot move.
Things do not happen, Economic acti-
vity does not take place. So, the
economy is affected. There is no deny-
ing that peint, Bugithig is ot just eco-
nomic strangulation. It is, as I said,
an assault on the nation and on the
people, which is a matter of deepest
eoneern and we have to realise that.

Now, it is up to the Government
whether they appear before the peo-
ple, in Parliament, in sack cloth and
ashes or not. It is up to them. Bu
there are two things, Mr, Vice-Chair-

. man  oh which the whole existence,
- the raison d’etre, of this Government

is going to be judged. What happen-
ed hag happened. I am not referring
to what happened on +he 6th of Dece-
ber. I am not referring to the holo-
caust, the commungl holocaust th:
follwed the 6th of December, I am
not referring to the second round

. of rioting that took place in Bombay.

I am not even referring to what hap-

. pened in Bombay on Friday. But if

Bl

usch a thing were to happen again
anywhere in the country, there is no
way this Government can absolve
j*self of further responsiblity., There

- is no way they can continue occupy-

ing the seats which they are occupy-

‘ing ' Let me be very clear about it.
© Let me be very clear about it.

If this kind of incident takes place
anywehere in the country, you can-
not absolve yourself of further res-
ponsibility. In fact, you have just es-
caped by the skin of your teeth as it
were Let me tell you. If that bomb
on the scooter had not been located
by the people of Bombay, by that
particular doctor who did see that!
scooter standing there would have
heen a repetition of what had hap-
pened on Friday. So, for God’s sake,
you have to become alert. You have
to gear wyourself up in oder to en-
sure that nothing of this kind really
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happens anywhere in the counutr
The citizens of this country have
right o feel secure It is your di
to protect their life ang propert

Live up to their expectations. Do
forsake it,

The second acid test for the G
ernment, Mr. Vice-Chairman, is tl
they have to book the culprits. Bri
the guilty to book. Mr. Bhand:
was saying just now that it is a d
cul¢ task and that it will take a I
time, I am nof inferested in this ¥
of argument. I am saying that -
CGovernment will have to bring
guilty t¢ book immediately. Do wt
ever you want. You have all the
wers of the State at your dispos
Ge: in touch with whow soever
want to, anywhere you want. |
please come and tell Parliament
the peoplé who the guilty people
I am not trying ¢o point my fir
at anybody on the basis of suspic
It will be irresponsible on my pi
It will be irresponsible on the par
the Government. It will be irresr
sible on any cther person’s part
point his finger either at a neight
or at an organisation and say !
this person is guilty. T would
like to say that, It is your respcC
bility as a Governmen* to gey at
bottom of the whole thing #nd ¢
back to Parliament, come baclk to
people and tell them who the gt
people are and take the severest
tion agalknst those guilty people.

Mr. Vice-Chairman, 1 feel these
the two things on which this Gov
ment's credibility, its entire exis|
is going to be judged by thc pe
of this country—whether you are
to protect the people’s lives and
perty in future and whether you
able to bring the guilty to bool
the Bombay bombing These
the two things.

Now, Mr. Vice-Chairman, wh
it that has happened? There
saying that if you sow the wind,
shall reap the whirlwind. We ha'
this country sown the wind an
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ure reaping the whirlwind. 1 hope SHRI YASHWANT SINHA: The

this is the las¢ instalment of it and
ot the first, but we are living througn
difficult times. We are going to have
Froblems. This is soriething which
you knew. As a Goveinment it was
your duty to know that things will
noy be normal Therefore, I am sur-
prised whea [ see a certain sense of
corsplacency on ihe part of the Go-
vernment when they talk in termg of
chenging the agenda, Liinging back
‘o ecconomie issues. as if what had
happend on the 6th of December is
romething viiich is erased from ihe
Leoples memcry by some magic wani.
Things do nuoi happen that way :n
reality. In the world in which we livg
things tend to pewist. Today you
are talking of globalisation on an eco-
nomic plane. Let me tell you, Sir,
that there js far greater globalisation,
there is far greater global integration
as far ag terrorism and all that goes
with it is concerned. Whether we
like it or not, national boundaries
have ceased to exist as far as these
groups, these marauders, these attac-
kers are concerned. Therefore, what
happens in this country is not merely
the concern of the people of this coun-
try, it becomes a concern of other in-
terested people immediately glse
where alsg in the world, Therefore,
your *gsk has become more difficult.

Without going into any great
length, I would like to say, Mr. Vice-
Chairman, that representatives of the
Government need not rush to the
press with half-cooked statements.
Please be very, very careful in mak-
ing your statements. We have had
statements from the Chief Minister of
Maharashtra, we have had statements
from the Home Minister and we
have had statements from the Prime
Minister himself. In all these states
ments there are coniradictiong.

SHRI SHANKAR DAYAL SINGH
(Bihar): And the Statc Home Minis-
ter’s statement now.

stalement of the Minister of State
for Home is also there,

I would suggest that the Govern-
ment should first get at the bottom
of the whole thing before you make
a statement. And when you make a
statement, the statement must be
based on facts, the statcment must be
based on definire information and the
statement then must become the char-
ter of action. You cannot say that
such and such organisation ig involv-
ed and such and such country is in-
volved and get away with it without
doing anything. If a neighbour of
ours has done such a beast]ly act, then
there i35 enough reason for this coun-
try to go to war with that neighbour.
I am not mincing my words. But
first we have to be sure. We cannot
just make a statement in g light spirit
and get away with it,

So' I will gain say, without re-
ferring to the failures of the Govern-
ment, that we need tg strengthen our
intelligence machinery. How are you
going to do it? Where the inadequa-
cies were, where the weaknesseg are,
this is something which you must in-
vestigate. You must find out and take
corrective steps in order to streng-
then our intelligence machinery, our
intelligence organisations so that such
incidents are not repeated without
our knowledge any more.

The second suggestion which I
would like to make is, there is a word
in Urdu, calld igbal, Government is
run in igbla, Will, not force, is the
basis of Gavernment; this is how
famous political scientists have put it.
A Governmen; runs on igbal which
is today under a serious question
mark. Re-establish that igbal, Let
the world know that there is a Go-
vernment in this country which in-
tends to govern, which has the will
to govern. This is the message which
must g0, this is a signal which you
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must send ip the national interest.
Therefore, re-esiablish the igbal of
Govarmens.

Mr. Vice-Chairman, Sir, Mr.
Bhandare wag talkmg of retaliation,
I don’¢ think it i3 anybody’y case
here in the Iouse that we ghould
start retaliating against each other,
that sectiong of population should
retaliate aginst each other. That is
not the intention, I think he has
migunderstood the point, But cer-
wawnly i¢ is the duty of the Govern-
ment—it ig the sacred, bounden,
duty of the Government— to reta-
liate, 1f the Government finds that
tnere are forccg which are out to
disrupt and destroy our nation.
Then if you don’t retaliate and if
you git wearing bangles around your
arms, then you are not performing
the duty of the Government. There-
fore, if you have to retaliate, I am
tellng you on behalf of my party—
and I am sure, many of us here
share that feeling—retaliate with
a]l your might, retaliate against
anyone, and you will find the whole
Pariiament of India standing solidly
behind this Government if you take

these bold, courageous, steps. So,
don’t hesitate. If you find that
thece iy a  foreign hand, break

that hand, break jt for ever to that
that impure hand will never rise in
the direction of our country again,
so that those fingers will never uy
to take ug in their grip. Therefore,
that has to be done.

Most importantly, Mr. Viee-Chair-
man, the point I would like to make
is, while we are not making it a
matter of politics, while we don’t
want political interestg to be served
in a moment¢ of national erisis, my
humble advice to the Members of
the ruling party would be not only
not to maoke it political but algo
not to make it intra-political
There is a danger, there is a cer-
tain hint that I find, which is very
unfortunate. If you try to look
at it from the point of view of
your own internal - differences,
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please don't do it. Take my advic
‘There will be encugh time left ic
all of wug to ﬁght Kve, surviv
But, firgt of  all, the nation mu
live. And the nation can only [iv
live, Sir; If the Government shov
that it has the will to govern, (¢t
Government showg that it is ali
to its Tresponsiblities, the Gover:
ment showg that it is aler¢ abol
the future, the Governmen; shov
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thag it is equipped to deal wil
such situations. And if there
failure, then it will not be 1t
failure of the Government alo

but it will be our collective failw
because sitting in this Housz her
we would have all failed in defe
ding the future of thig country, i
deflending the security and int
grity of this country. ,

Thank you, Sir,

SHRI INDER KUMAR GUJRA
(Bihar); Thank yotu, Sir for askir
me to get up and raise my voice,
@ompassion, iflmay sayso. Iread'd
statement of the Governmeni onc
I did it twice, I did it thrice. Tt
only thing missing, which I foun
Wwag compassion.

My friend, the Minister of Stat
is new to his job—and I have a gre:
deal of sympathy for him. Th

tatement has not been drafted t
him. But those who have drafted
should have seen to this. Since Pas
liament was discussing this for ti
first time pfter the tragedy, 1 wi
hoping that the Government woul
esk all of us to stand up and ser
our word of sympathy to those wt
have been bereaved. The stateme!
doesn’t talk of that; the statemetr
does not talk of the families wk
have suffered. They deserve syn
pathy from this House. It mere
talks in terms of the money that
going to be given to them. Th
complete lack of compassion, com.
lete lack of concern for those wt
have suffered and for the innoce!
lives that have been lost, is some
thing sed. And even belatedly—b
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cause ] am rising land to speak om
inis—may I, even now, say that when
the message goes from thjs House,
the message must begin with a word
¢ sympathy, with @ word of compas-
sion for those who, for not fault of
theirs, have suffered? [ think, Sir,
when you wind up this debate, you
will ask al] of us to stand up for a
couple of minutes in silence to pray
for those who have lost their lives
and who are still lying in hospitals.

About the statement, Sir, unfortu-
nately, again, [ say, I have neverseen
a statement like this in which g Go-
vernment states just facts, I think
even a cub reporter of a newspaper
would have given a betttr statemer:*
then this. We have been secing
newspapers for the last three, {four
days particularly. Every newspaper
has given more information than this
paper has. It does not give ug any-
thing. You read thig paper, and you
do not get anywhere except that, in
para 10, the Prime Minister of India
goes to Bombay, he goes to the stock
exchange, the devastated building
end thinks that the attack is on our
economy, I think, it could no{ have
been a more sad statement than this.
I was carefully hearing him on the
television, and I was thinking about
this. The leader of the nation goes
to Bombay. He does not condole
those whose dear one’s have died.
He does not go to the homes of those
who have died. He goes to the stock
exchange and thinks that India’s eco-
nomy has been attacked. My friend,
Mr, Vashwant Sinha who is more
experienced in this sphere than I am,
has asked a very valid question, What
is it that great thing that India has
achieved ever since Dr. Manmohan
Singh's economics has come in that
the world is thinking of attacking our
economy today? T think, this is ®»
cynical way of looking at things.

The explosions, as he has said, were
executed with precision, and they
were hi-tech. What is our response?
Is our enquiry hi-tech? When we say
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that our intelligence has failed, do
we realise that our intelligence Sset-
up is anything oug hi-tech oriented?
If the terrorist movements have ac-
quire hi-tech, it is equally inmortant
that your intelligence system should
also be hi-tech oriented. We are sill
laiden with old rifles The are still
laiden with those intelligence peo-
ple who do not know where the
trouble ligs.

But, more than that, there is one
more sad dimension of it, Also here
I must say that this is because when
the last riots took place in Bombay,
which were sad, and so many people
suffered and lost their lives, what was
the Governmgnt occupied with? It
wag not accupied wth irying to sort
out things and take precautions for
future. You saw day after day an in-
fight going on in the ruling party on
who should be the Chief Minister,
how the Chief Minister should be re:
moved, how many people were with
the new Chiet Minister, how many
people were opposed <o him and how
many MPs were present befor the
Prime Minister for him and how many
against him. The ruling party was
not concerned with Bombay. It was
zorned with only infights, and 1
am sure this type of preoccupation
will now be more visible again next
week or so when the AICC meets.
They will not talk of Bombay in the
context of what we are talking: they
will talk of Bombay in he context of
whether the Minister committed a
mistake or not and whether he should
be removed or not, not in national
interest, but in the party’s interest,
and also about the party’s factiomal
preoccupations.

o0

ol

The C.M., I think, in his state-
ments from Bombay has said even
more than what the Prime Minister
hag said. He hag given some infor-
mation, but I wish he had not be~
cause the Information that he has
given is half-baked, full of more ha-
zards. He had been Defence Minister
- of thig country for nearly two years.
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He must undersiand tne delicacigs ot
Qigiomacy. Countries llKe itncdia do
Lor BO apout menwoning names of
Quuer coulwrles Tl Luey nave come
to a very urm and pfnal conclusion.
And here 1s a Cniej iinuster wno has
€xpeirlence Or runiung Vefence of
thls Ijauon menaons two  natlonas
sua.gnwway. Hven 1if they are cul-
Priis, you must understand that ' you
must get evidence, st.ong enough evi-
dence, on wnether that pariicuar gov
ernmeng was benind it or it was indi-
v.auai act, May be that that particu-
lar group wiicn has done 1t, 1s  also
hganung i1ts own government at the
saume ume. We are seeing what is
happerung 1n Egypt. Therelore, I
wouid ask the Government to  be
more cautious about this  because it
15 the way oi looring at things which
can create far more serious problems.
1 have heard my iriend from the BJP
with & great deal of attention, I think
we should not dismiss his remarks
only ‘because it came ‘from a BJP
Member. We have differences, but
he has come from Bombay 'fresh with
facts, He has asked very pertinent
questions. 1 hope the Minister while
replying will not be evasive and will
not try to say it only because a BJF
Member has asked it. At the same
time I would say with a great deal
of respect for. Shri Advani that

~ naming a country ig @ very dangerous

“and delicate thing. He is a senior

" politician and a public man. I would
urge him to use restraint at a time

_ particularly when international re-
lations are involved. It is not a
question that we should not name na-
tions. When it comes, we may have
to, but not before that. Therefore, I
think our policy should be very clear
that till a very conclusive evidence is
at our disposal, we should not men-
tion it.

1Tk

My friend also had mentioned that
some time ago, when there " wag a
naval action against the LITE, there
Wag'a warning given to us. News-
papers say so. The Government does‘,
not come b‘ut to say whether it is a
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fact or not. Lne Chief Minster has
dix0 Tevealed t{nat somepody nas been
arresteq already. MHe has alsg reve-
dled his nat.onality.  Ajain 1t was a
premature thing. Mere arrest does
not mean anyining til  you have a
conclusive evidence. 1t after the da-
Staraly assassination of Rajiv Gandni,
lne Lil L'k has resorted to this  also,
tnen the Government of India  will
have to take a very firm stand on this
and assert itself and see to it that
sometning 1s done. Newspapers have
said that the Intelligence Bureau al-
ready had the information. 1 share
with you, Sir, a very interesting as-
pect. On Friday this thing happened.
On Saturady everybody was specula-
(ing, A responsble person, whom I
met and who is not in service any
more, raised his finger in the direction
of tlie LTTE. I was surprised my-
self. He said: “Yes. But you have
not read what type of ultimatum the
LTTE had given when Mr. Kittu
was supposed to be killed, I do not
know by whom.” But I think that is
something which would need clarifi-
cation. o K
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The post-incident actions are very
important. As 1 said just now, do
we want to re-equip our intelligence
services with high technology or not?
Every time we are behind in it.
When terrorism came in Punjab, we
found that our people were fighting
with 303 rifles, whercas the terrorists
had AK-47. Today you find all your
intelligence and security people se-
arch the people with a detector which
can only detect the metalliec bomb
and not the plastic bomb and the
tvpe of bomb which was used for
assassination of Mr. Rajiv Gandhi. T
think that is where the question of
high-tech does come in. One thing
that is more important is that wunder
no circumstances should g message go
either from this House or from the
nation that we are trying to com-
munalise the issue. That is extreme-
ly imporant. If this type of a mes-
sage goes, then whoever has done
this crime, will have succeeded in his

ERVINsL T
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clflorl.  All those, who are @t  this
game have only one purpose-—how (v
aivide thiy nativn on communal lines,
on linguistic lines and what not.
‘I'nereiore, 1 think all of us, who are
responsibne in public life shauld be
very careful with this.

1 am socry; that (his House, un
fortunately, has no{ come out with
strong enough mesgage to the Gov-
crnment that we do not find it up to
the mark, It has not discharged the
cxpected responsibilities. [ am say-
ing su not because it is another party,
1 am saying so as an Indian. I have
sat on the other side of the Benches
as well. Therefore 1 feel concern-
ed. I think it is a question on which
even the ruling party should think.
Can we not do something to see that
iliese incidents do not get repeated?
Can we not do something to see that
our intelligence is better cquipped?
Can we not do something to see that
our security forces understand their
responsibility? Today Wwe equip a
person in uniform with obsolete Ins-
truments without training and expect
him to safeguard everything. He can-
not do it and he does not do it. We
see it in Delhi and elsewhere, There-
fore, before I sit down, 1 would
urge when the Minister replies he
will at least give us some information
and not repeat a bland statement that
has been passed on to us in the name
of a statement. Unfortunately the
Government had ‘fallen into the habit
of making a bland statement. After
the 6th December incident, they
have issued a White Paper which is
only a cover page and nothing else in
it, Today you find another state-
ment which is as bland as the White
Paper. The result of it is that nei-
ther are we in a position to give
them advice nor are we able to say
whether the Government is doing a
right thing or a wrong thing.

1 would also urge the ruling party—
I think in their own interest—please
stop infighting. Now, do not fight
each other, fight the enemies of the
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nation at lcasy for once, if not done
carlier.  'Thank you.

SHRI V. NARAYANASAMY : Mr.
Vice-Clizirman, Sir, thank you for
giving me this opportunity. [ have
heard the senior Members of this
House and Lheir accusations against
the Government on various counts.
The Lomb blasts in Bombay  were
meticulously planned starting from
1.20 P.M. to 4.00 P.M. the entire
operation was over by 4.00 P.M. A
number of lives have been lost and
properties worth of crores of rupees
have been damaged. The entire cou-
ntry was shocked at the bomb blasts
that took place in an industrial eity,
in a commereial city, like Bombay.

Sir, one has to see what wag
the roos of these bomb blasts and
the rio:s tht took place in Bombay
and other parts ofl the country.
Ag a true citizen of this country
I will be failing in my duty if I do
noy refer to it. What are the fae-
tors that led to these riots in Bom-
bay, Ahmedabad; furat and othen
parts of the country and bomb bla-
sts in Bdmbay? It is no doubt that
these incidenis took place after the

demolition of the Babri Masjid on
the 6th December, 1992, After this
inciden; two riotg that took place

in Bombay were engineered by the
Shiv Sena and other organjsations
which were well known. to  every-
body and which were focussed by
varioug political parties and leaders.
As a retaliation these bomb blasts
might have taken place in Bombay.

Sir, we are pained to gee that the

riots and bomb blasts that took
place in Bombay are ruining the
economy of the country, As goon

as the bomb blasts took place in
Bombay, the hon, Prime . Minister
was pleased to depute the hon. Homt
Minister of State for Home  Affairs
to that place. The hon. Prime
Minister has also made it a point to
vigit Bombay and the affec:ed aregs
to create confidence in the minds
of the people of Bombay that his Go-
vernment js really concerned about
the people of Bombay and other
parts of the country,
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8ir, there was a remark made by
Members about the hon, Prime
Minlster’s statement, “This may be
a result of the economic reforms
that have beep brought by thig Go-
vernment.”

8lr, with due respect, I would
lke +to submjlL thai after a long
period, now we have brought econo-
mic reformg and they have started
showing results, There ig no doubt
gbou; it. If anyone sayg that foreign
mvestments are nog coming, I will
not accept i1t for the simple reason
that the country'y economy Wwhich
wag at the lowegst ebb hag been com.
ing up becduse of the reforms that
have been taken up by the Govern-
ment, Bombay c;ity ig the mnerve
centre of the Indian economy. In
the lagt riots, more (han Rs. 20,000
erores worth of properties have
been damaged and a5 numbe of liveg
have been Jost. In the bomb blasts,
30 far no one calculated the amount
of property thag has been damag-
ed. about the logg of lives the hon.
Home Minister has given it in the
statement: The hon. Home Minister,
when we were referring to the mat-
ter on Friday said that an inter-
national conspiracy relating to the
bomb blastg was not ruled out. But
I find criticism from_the other side
saying, “Don’t jump to conclusions,”
The Government is not jumping to
any conelugion, But if one seeg the
device tha; has been wuged, the
bombg that have been used and the
modus operandi, one has to come
to the conclusion that interna-
tional organisations are in the
field for the purpose of bomb blasts.
He gaid, “We are nog tuling out the
possibility.” He did not say conclu.
gively that it was the internationat
organigations which Wwere respon-
aible for it. But the other side says,
“Don’t jump to conclusion” Neither
the Central Government nor the
State Governmeng jumped (o COR-
clugions thay it wag the interna-
tional organisationg that had been
involved in it. But we do not rule
out the posgibility. That was (he
reply given by the hon, Home Mini-
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ster in thig House. Sir, a referenc
has been made (o the Chief Mini

ster's version. The Chjef Minjste:
gave geveral statements and the
statements of the Home Minjgiel
are different from what the Chie:
Minister said. The Chief Minigte
stated that one Sri Lankan nationa
wag arrested and that the device (ha
had been uged was in the weapor
system with the LTTE. He also saic
that in the asgassination of our grea
leader Shri Rajiv Gandhi, guch ¢
system wag used by the LTTH
There is a motive behind j; also
Afier the death if the varioug per
sons who had been involved in the
assasgination of Shri Rajiv Gandh
and also after the death of Kijttu
they have been giving ultimatum
to the Government of Indla sayin
that they are Irying to create law
and order problem ip (his eountry
for which they are fanning oug the
militants throughout the counir;
The organisation was concentrating
in Tamil Nadu earlier, Now, even i
Vijayawade gomebody has beer
arrested. In Delhi some person
who were with the conspiratorg anc
Sri Lankan nationals were arresied
In Bombyy also, some militant wert
arrested. ‘Therefore the LTTEg in
volvement is also not ruled out
But agree with hon. Members the
the statement ig not giving the ful
fact. That the bomb defused by thi
Bureau, the explosives experts, ha
been planted in a gcooter Wwas ¢
news itemg in the papers, the Ty
and other media. But it is not re
ferded to in the statement, Fo
than two days, that particular scoo
ter wa; there in thag prticujas
place. The doctor concerned and th
public gave their version and there
after, the police arTived there. Mz
question is, what has happened t
our intelligence system? It ig ¢
pertinen¢ gqueston which arises 11
the mind of everybody. Such a by
operation would not have been plen
ned in one day or two days, I
might hfive been DPlanned one monil
back minimum one month back
It w’as such a hig operation cover
ing 30 kilometers! The hon. Home
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Minjster has tp give an answer L0
ihe Houge ag to what the cjue he
had.  And there was also a news
item thar after the Ayodhyy inci-
dent, there were shipg moving with
wepong near Bombay. Tha; was
the information we got Were they
intercepted? Ships  with sophigti-
cated weaponry were moving near
Bombay. Did the Governmeng have
any information? T would like to
know this from the hon. Minister
in this House, To my surprice, 1
find that the case has not been so
for fully handed. over to the CBIL
Is i¢ a fact? Now, various agencies
have been involved. The Intell:-
gence Bureau, the RAW and other
organisations, including the CBI,
have been indirectly involved ftor
the purpose of finding out the cul-
prits. According to our information
:he case has not been handed over
(o the CBI. Is it a fact or not? If it
is fact, whar are thé reagong fgor no:
hending over the case to CBI? L
is a very big igsue it is an jinter-
national issue and a matter concern-
ing the people of the country and
everyone suspects that there is a
foreign hand in it Why the CBi
has not been direetly involved for

finding out the culprizs, In New
York for the bomb blast thag took
place in the World Trade Centre

within 24 hourg the clue was obtain-
ed by the Governmen; and some ot
the culprits were arrested, But Sir,
in thig case even after three days
the hon. Home Minister is not In 2
pusition (0 come with at leas; some
kind of information about the oxga-
nisations or the individualg involv-
ed in that to thig House 1If t(he
Home Minister thinks that it i1g for
security or even for the purpoge of
getting cogent information or de-
tails, then {1 is all right. But there
ig & challenge to our security sys-
tem eand the police administration
of the country by these bomb blasts.
Therefore,
hag to come to this House and he
hes to inform while replying whe-
there any clue, direct clue, has been

obteined by them aboui the invol-
vement of any organisations in thig

the hon, Home Minister
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matter. Withoug the suppory of

Jocal agencieg or organisations

such a big racket, the killing of the
people or putting the bomb ar various
destinations in a very plannea
manner could not have hap-
pened. I want to know whether
you have ob:ained any informa-
Lion relating to the loeal
organisations, agencies or indivi-
duals who are assisting them for the
purposz of bomb blasts.

Sir, while speaking the hon. Mem-
ber, a senior Member of this House,
Shri Yashwant Sinhe was referring
to chis Governmene¢ and was saying
that this Government should go. . .

(Interruprions) ... You said thet.
... (Interruptions) . _.
SHRI YASHWANT SINHA: 1 can

stand up and say that, but I did mol
say that. Don't say that,

THE VICE-CHAIRMAN
MD. SALIM): Please
point.

(8HI?
come o yOu

SHRI V. NARAYANASAMY: Sir,
if I have not properly undersiood
him as far as that aspect Is concer-
ned, 1 take back that word. 1 said
that word. But for the way in which
he was speaking and the accusations
which he has been making against
this Government. 1 would like 10
say only one word. When our great
leader, Shri Rajiv Gandhi, was (he
Opposition Leader and he went to
Madras, protection was not given o
him by the preyious Government
that was led by Shri Chandra She-
khar in which our Yashwant Sinhe
was a Cabinet Minister, ... (Inter-
ruptions) . ..

AN HON. MEMBER: Let him ge

on record.

SHRI KAMAL MORARKA: Sir,
wiill this go on record?

THE VYICE-CHAIRMAN (SHRI

MD. SALIM): No, no.
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SHRI KAMAL MORARKA: §Sir,
we arc debating the bomb blasts in
Bombay. In the morning everybody
said, “You should no( politicise the
issue.” My hon. friend and colleague
is asking something totally out of
context and totally away from the
faets.

SHRI V. NARAYANASAMY: Let
us be clear about it. ... {(Interrup-
tions) ... Let us be clear about it,
whether I am going out of content, ..
“Interruptions) . ..

SHRI KAMAL MORARKA: Un-

les you withdraw your remark
against Mr. Chandra Shekhar, we
will not proceed. ...(Interruptionsi.

...Otherwise, we will not proceed.
... (Interruptions) . ..

THE VICE-CHAIRMAN (SHRI
MD, SALIM): I¢ is better you con-
centrate on this topic.

SHRI V. NARAYANASAMY: 1
am going to concentrate on this,

SHRI YASHWANT SINHA: No I

must say it is very unforunate...
(Interruptions) ...

SHRI KAMAL MORARKA. Sir,
he canon; attack him in the name of
the previous Prime Ministe.

SHRI YASHWANT SINHA; Sir, I
think I was trying o be as humble
and as reasonable in my appreach as
is possible, as was physically possi-
ble’ mentally possible and I am very
sorry that with a reference te¢ my
speech  Mr. Narayanasamy has
brought this extremely unnecessary
reference, and if this is the way he
wants to refer, then I want to know
who the Home Minister was when
Mrs. Gandhi wag assassinated; where
that preson is now; and what actfion
you have taken against that person.
Who wag the Home Minister when
the Sikh riots twok plac2? Do you
remember the name of that person?
... (Interruptions) ...
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SHRI KAMAL MORARKA: Along
with your Prime Minister you must
also region,

SHRI V. NARAYANASAMY: One
miinute, One minute... (Inierrup-
tions) ...

SHRI YASHWANT SINHA: You
politicise it. I did not want to poli-
ticise it. ... (Inteérruptions) ..

SHRI KAMAL MORARKA: Mrs.
Gandhi was... (Interruptions) ...
Whoover was the Minister should re-
sign... (Interruptions) , ,.

SHR1 YASHWANT SINHA: I plea-
ded with the Ruling Party Member.
... (Interruptions) ... I pleaded with
him not to politicise, If this iz the
way they are going to respond, then
I am here, we are all here with all
the ammunition against them and
thay will not be able to speak for
one minute, Let him say this..,
(Interruptions) . ..

SHRI KAMAL MORARKA: Sir,
for rhe sake of record, Mr, Rajiv
Gandhi was assassinated in Tamil
Nadu where there was a State Gov=-
renment and a Governor who be-
longed to their party, They should
not behave like this Mrs. Indira
Gandhi wag assossimated in Delhi in
her own house. The Home Minister
was here. The Union Territory was
directly under the Home Minister.
(Interruptioms) . ..

THE VICE-CHAIRMAN (SHRI
MD. SALIM): Nothing is going on
record. (Interruptions)... Nothing
will go on record. (Interruptions)...
Nothing is going on record. (Inter-
ruptions), Mr. Narayanasamy, please
take your seat. (Interruptions),..
Please take your seats. ([nterrup-
tions) ... Mr. Narayanasamy, please
take your seat. (Interruptions)...
Nothing is going on record. (Infer-
ruptions) ... Please sit down. (In-
terruptions) ... Nothing is going on
recrod. (Interruptions),
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SHRI KAMAL MORARKA: If his
original comments will go oan record,
everything will go on record. (Inter-
Tuptions)... The Verma Commission
has indicated them. They have no
shame. (Interruptions)...

THE VICE-CHAIRMAN (SHRI
MD. SALIM): Mr. Narayanasamy,
please take your seat, (Interruptions)

...Mr. Narayanasamy, please (ake
your seat. (Interruptioms) ... Mr.
Morarka. (Interruptions).. . This

afternoon we are discussing it in an
entirely different spirit. (Interrup-
tions) ...

SHRI PRAMOD MAHAJAN: Mr.
Vice-Chairman, as far as expunging
the remarks is concerned, if ther= is
somthing unparliamentary 1t should
be expnged or, otherwise, the Mem-
ber must withdraw his remarks;
then everything can be done, Instead
of doing so, if the hon. Member in-
sists that this remarks should be
there, then all the remarks should
bz there so that the future genera-

tion could know about this eatire
discussion. (Interruptions) ...
SHRI JAGESH DESAI (Maha-

rashtra): All remarks.. . (Intérrup-
tions) ... should be expunged. (In-
terruptions) . ..

SHRI KAMAL MORARKA: He

should request conscientibusly. Let
him say so. (Interruptions),..
THE VICE-CHAIRMAN (SHRI

MD. SALIM): Please take you:r scat.
(Interruptions) ...

DR. JINENDRA KUMAR JAIN
" (Madhya Pradesh): Before you give
your ruling I haye a point of order.
Ever since the debate o©a Bombay
bomb blasts started this morning
one after the other had been blaming
our party and Ayodhya incidents had
been brought into this, What is the
correlation? (Interruptions)...
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THE VICE-CHAIRMAN SHRI
MD. SALIM): Mr. Jain pleas> take
your seat There is mo point of
order. (Interruptions) ...

DR. JINENDRA KUMAR JAIN:
You cannot be selective. You puf on
record whatever suits you and delete

whatever doesn’t suit you. (Inrer-
ruptions) . .,
T
THE  VICE-CHAIRMAN SHR
MD. SALIM): Please sit down.
(Interrupticns) ... Mr. Jain, pleas-

sit down, (Interruptions).. ..

DR. JINENDRA KUMAR JAIN: If
you don’t want to put lit on the re-

cord you have to delete it, (Infer-
rupfions) . ..
THE  VICE-CHAIRMAN SHRI1

MD. SALIM): Mr. Jain, I told you...
(Interruptions) ... There is no pvint
of order. (Interruptions)...

SHRI G. G. SWELL (Meghalaya).
Sir, 1 was trying to draw your atten-
tion for some time. (Interruptions)..

AN HON MEMBER: Doa'r
aspersions on the Chair.
tions) . ..

DR. JINENDRA KUMAR JAIN: I
am not casting any aspersions on the
Chair. (Interruptoins) ... Sir you
please allow me. (Interrupticns)...

cast
(Interrup-

sft T W@ AR : gy, IWU
I ATTFT spaeqT & A1 3 q fipw
sEaEqT KT T97 IETHI *qTg G097 T4 §
ghgmy ag &S ggHE E B, ..

(=aae)

SHRI G. S. SWELL: Sir, this is
very sad occasion. It has tc cut ac-
ross party lines. All that has been
said is extremely unfortunata. (In-
terruptions) ... Nothing unparlia
meontary has been said. It musg 3!
go on rtecord. But I also say thaf
the whole thing was unseemly un-

called for and gbominable. (Interrup-
tions) . ..

THE  VICE-CHAIRMAN  SHRI
MD. SALIM): Mr. Narayanasamy.
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SHRI V. NARAYANASAMY: Sir, .

SHRI KAMAL MORARKA: What
about hils point? (Interruptions) ..

THE VICE-CHAIRMAN SHRI
MD, SALIM): On the point you men-
tioned. (Interruptions) ., .

SHRI KAMAL MORARKA: Every-
thing will go ©on record. This is
Parliament. (Inferruptions) ...

SHRI V. NARAYANASAMY: Sir,
it was not that I talked harshly
about the former Pnims Minister,
Chandra Shekhar, and his Govern-
ment. There is mnothing unparlia-
mentary. (Inferruptions) . ..

SHRI KAMAL MORARKA: Sir,
ws put it on record that this Goy-
ernment is responsible for the assas-
«natcn of two Prime Ministers. Heie
j& a political party which did not care
‘tor their leaders, which did not co-
operate with the Commission of En-
quiry. The Verma Commission has
said that... (Interruptions) . ..

THE VICE-CHAIRMAN  SHRI
MD. SALIM): It is not a question of
blaming each other. (Inferrupiions)
...1¢ is not a question of blaming
each other. (Interruptions) ...

4.00 PM.

SHRI YASHWANT SINHA:. 1t is=
not a question of blaming each other.
.. (Interruptions) ...

SHRI V. NARAYANASAMY: I do
not want to withdraw the word that

I said. I will noy withdraw Why
should I withdraw? ... (Inlerrup-
rfons) ...

SHRI KAMAL MORARKA: He
will not withdraw.. . (Interruptions).

THE VICE-CHAIRMAN  (SHRI
MD. SALIM): T do not thinkt Mr
Narayanasamy deiib>rately wanied (o
hurt enybody and now he is express-
ing.. . (Interruptions) . ..

SHRI KAMAL MORARKA: He is
wet. He says that he mentioned hard
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facts about the previbus Government,
He feels that we are responsible for
Shri Rajiv Gandhi's assassination.
He is saying so...(Interruptions)._,

SHRI V. NARAYANASAMY: N4
is the findings which say thag ade-
quate and proper protection was not
given to Shri Rajiy Gandhi... (In-
terruptions) . ..

SHRI YASHWANT SINHA: TIs thie
the point we are discussing?...
(Interruptions) . ..

SHRI KAMAL MORARKA: Mr.
Narayanasamy, you did not. Dom't
try to dodgs facts. Don't misguide.
You hlamed the Chandr: Shekhar
Governmienr, You 4id mno:. . (Tner-
ruptions) . ..

SHRI V. NARAYANASAMY: Don’t
iry to bully me Mke (his.. ey
ruptions) . ..

SHRI KAMAL MORARKA: When
Mr. Na-asimiha Rao was the Home
Minister, Mrs. Indira Gandhi was
killed.. . (Interruptions) ...

THE VICE-CHAIRMAN (SHRI
MD, SALIM): Nothing will go on
record. . . (Interruptionts) .. . Minia-
ter is saying something. Yes Mrs.
Alva. . (Interruptions) ..

SHRIMATI MARGARET ALVA:
We are not talking about blamin
anybody. Let Mr. Morarka not talk
abou it. Al that the hon, Member
said was the findings of the Verma
Commt sion. . (Interruptions) ...  Let
me finish .. (Inferrupticns) ...

SHRI KAMAI, MORARKA: The
records are there. Why are you
twisting it? It is not proper. We are
saying something which we have
heard. .. (Interruptions) . ..

THE VICE-CHAIRMAN (SHRI
M.D SALIM): Mr. Morarka let her
finish . . . (Interruptions) ...

SHRIMATI MARGARET ALWA-
All that he wag saying is that the
withdrawal of the NSG... (Interrup-
tions) ...
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SBHRI YASHWANT SINHA: He
did not...(Interruptions) . . , Mrs.
Alva, he did not ... (Inferrup-

tlons) ... .Hg did not utter a word
sbout the NSG. Look intp the re-
cords. He did not utter the word NSG
... (Interruptions) . . .Mr. Vice-
Chairman, [ am sorry, I @m very
sorry I made a reasonable speech. 1
am extremely ashamed that I made
a reasonable speech in this House
when I was intervening in this de-
bate. These people don't deserve
it. They need to be dealt with in a
different manner, I am sorry (o say
thig beca'ise if Mr. Narayanasamy
can respond to that speech in thig
manner tiven I just don't know what
T should do except feel greatly
ashamed 'hat I g;n a Member of the
same Howse of which he ig a Mem-
ber. .. (Interruptions) ...

SHRI V. NARAYANASAMY: I
will tell you, if the hon, Member
Shri Yaaawang Singh’s feeling have
been hurt, if I have wounded his
feeligs, then 1 withdmaw it...(Inter-
ruptions) . ..

THE VICE-CHAIRMAN (SHRI
MD. SALIM): Mr. Morarka el
him finish . (Interruptions) .

Do no; be so agitated.... (Interrup-
tions) .. ..

SHRI KAMAL MORARKA: Let
him say he is withdrawing I want
him to apologize. If you don’t apo-
Jogize, Mr. Narayanagamy K 1 will
see how you will carry on... (Inter-
ruptions) . ..

SHRI V. NARAYANASAMY. Why
should 1 apologise . . (Interrup-
tions) ...

THE VICE-CHAIRMAN (SHRI
MD SALIM): Mr. Morarka don't
be go agitated .. (Interruptions) . ..

SHR] JAGESH DESAI- Sir, he
eanno; talk like (his in the Houge
.. (Interruptions) . . .

SHRI YASHWANT SINHA: Mr.
Vice-Chairman, you were in the
Chair when I wag aspeaking You
are ; witnéss and so are other Mem-
berg of the House of the spiri¢ in
which ... (Interruptions) ... You are
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2 witnesg to the spirit in whioh 2
made my intervention. More than
any body else I am appealing to
you. Is this kind of regponse te
what | said justified? I am leaving
it ta You, Mr  Vice-Chairman....
.. (Interruptions) . ..

THE VICE-CHAIRMAN (SHRI
MD. SALIM): Mr. Sinha your
speéech was appreciated by the
Members sitting on this side also.
That is why I am asking Mr. Nara.

yanasamy . . (Interruptions) . . .not
to look at it politically . . (Imter-
rupiions) It is not a  political
question (Interruptions) . ..

St T T A=T ;| yiaT B
T4 T T7 wifgy aNfF  3°gia &%
wFT wC fear g (soEu)

Y wAS TG T3 71 FYT

When Mr Narasimhg Rao wag the

Home Minister, Mrs. Gandhi was
killed, why did he not resign?....
... (Interruptions) . . .

THE VICE-CHAIRMAN (SHRZ
MD. SALIM): Mr. Morarka, please

don’t get gazitated . . (Interrup-
tions) ...
SHRI R. K, DHAWAN (Andhr

Pradesh): I have been listening to
Mr. Yashwan{ Sinha and Mr. Kama]
Morarka, Mr. Sinha, only once he
referred to you and said thay want-
ed this Government to be dismigs-
ed. You have been listening to that.
I have been listening to what
happened. I have been listening to
what Mr Morarka said what Mfr.
Jain  said . . . (Interruptions) . . .
Only he wag regponding (o what
Mr. Yashwan; Sinh, said that he
wanled the Government to be dis-
missed. You immediately got up
and said that you didnt gsay thet
the matter endg there, He hag got
every right to say  whatever he
feels like. Why are you taking that
evedy body is regponding to you?
And the second thing, you said that
you were ashamed to be a Member
of the House. We are also Member
of thig House. So, you shouldn’t
say all thege things, The only #hing
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is, Mr. Narayanasamy should not
have gaid it. agree with you....
(Interruptions) ...

SHRI G. G, SWELL. Dot’t ex-
punge anything. Everything should
go on record . . .(Interruptions)
Let Mr. Narayanasamy finish it. We

all want to have it...(Interrup-
tions) ...

SHRI KAMAL MORARKA: Why
can’t-- ‘he  withdraw? ... (Interrup-
tions) . ..

SHRI R.- K. DHAWAN: Don't say
that you are aghamed Several

Members are also there...(Interrup-
tions) ...

THE VICE-CHAIRMAN (SHRI1
MD. SALIM)- Okay, Mr, Dhawan..
(Interruptions) . ..

SHRI R. K. DHAWAN: He was
not responding to what you gaid.
you got up and clarified the posi-
tion. .. (Interruptions) .. .Don’t take

it as a personal thing . . . (Interrup-
tions) . ..

SHRI G, G. SWELL. Everything

must go on record...(Interrup-
tions) , ..

THE VICE-CHAIRMAN (SHRI
MD. SALIM): Le;y Mr. Narayaha-
samy Speak. He is capable of

defending himself . . . (Interrup-
tions)...

SHRI DIPEN GHOSH: After all,
Chandra Shekhar Government wag
supported by the Congress(I)....

That was nr' the Oppositioh Gov-
ernment ... (Interruptions) ...

'SHRT DINESHBHAT TRIVEDI

(Gujaral:): Are you allowing every-
body to speak?

THY VICE-CHAIRMAN ((SHRI
MD. SMJIM): No, I am not allow-
ing. Mr, Warayanasamy, do you want
to eon{}™e or not?

(RAJYA SABHA]
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SHRI V. NARAYANASAMY: I
just want to say one more point.

Then I will conclude. .. (Interrup-
tions) ...

SHRI MADAN BHATIA: Al] that I
want to ask is....

THE VICE-CHAIRMAN ((SHRI

MD. SALIM): Leave it... (Interrup-
fions) ...

SHRI MADAN BHATIA: The
whole nation is watching us as to in
what manner the represetatives of
the people are respoding to this hor-
rendous tragedy which had taken
place in Bombay. It is not Bombay
but the entire nation. Let us deal
with this matter in that perspective.
That is what I am asking repeatedly.
I am appealing to Mr. Narayan-
msamy also...(Interruplions)

SMT. MARGARET ALVA: Let Mr.
Moraraka address the Chair. Why is
he addressing the Memberg?

SHRI G. G. SWELL: Everybody
tries to explain as if we don't under-
stand ... (Interruptions) We are not
dances,

THE VICE-CHAIRMAN ((SHRI
MD . SALIM); We are discussing the
Bombay blast. Don’t talk about any-
thing other than this aspect.

SHRI V. NARAYANASAMY: I
am going to conclude now.

Mr. Vice-Chairman, Sir, interna-
tional terrorism has reached a peak
in this world now. Right now, the
Government of India is also contact-
ing the Interpol of various nations to
find out about the device that had
been used and the organisations that
have been involved. T would like to
know from the hon. Home Minister
whether they have got any clue from
the Interpel now that they have saic
that they have contacted them, Last
1y, while paying my homage to the
people who. have lost their lives, .
must thank the brave people of Bom
bay for maintaining peace and amits
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iy Bembay in spite of the devasting
offect of the blast, With these words,
1 eomclude, Sir.

- SHR] SUKOMAL SEN (West Ben-
#al): Sir, with deep anguish rise to
speik on the subject. At the outset,
I convey sincere sympathies and
condolences on behalf of myself and
on behalf of my party ro “hose who
have been bereaved and injured. I
alag warmly congratulate the people
of Bombay who with equanimity and
courage faced up to the present situa-
tion. Sir, this issue has two aspects.
One is about the incident that ocecur-
red, what the role of our Government
and the intelligence services was and
what the motive was behind the per-
petrated  crime, blasting several
places in the city of Bombay Firat
vf all, T would like to refer to the
fact that for the lastfew years, our
country has been witneSsing grave in-
cidents of terrorist activities, One
Prime Minister was assassinated, An-
other Prime Minister was also assas-
sinated. And after these two grave
national tragedies, perhaps thig is
the third biggest nationa] tragedy
that has taken place in the country
where 1 feel the Intelligence of the
Indian QGovernment has totally failed.

Sir, the failure of the Intelligence
Service has been discussed in the Par.
ilament, in the country, sinee the
aBsassination of the late PrimeMinis-
ter, Shrimati Indira Gandhi, At that
time, the Gavernment could not come
out with any action plan as to how
tq streamline the Intelligence Serviceg

0 that this type of activities
could bke pre-empted or pre-
vented ~ or stopped. -On the vcon-

trary, Rajiv Gandhi was murdered.
whether it was Mr. Chandra She-
khar's Qovernment and whether it
waa supported by the Cingress (I) or
not is not the issue. The iesue is thaé
the Intelligence of the couniry has
falled apd it has failed totally. Sao,
we must look into the questiin as ta
why the Intelligence Service is fail
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ing everytime, repeatedly, and mak-
ing the country vulnerable to all
kinds of terrorist activities, all kinds
of crimes, being perpetnted by the
terrorists, whoever they may be,

Now, take the case of the bomh
blaats that took place in Bombay on
Friday, I do not know what the ad-
ministration, the police and the intel-
ligence were doing. Sir, in our coun-
try, there is a multiplicity of Intelli-
gence organisations. There is the
RAW, there are other Intellgence
organizations and the investigating
agency, the CBI, is there. All put
together, we have anumber of agen-
cies which do intelligence work and
which do the investigating work.
Despite the existence of eo many
agencies, how in Bombay this hein-
ous crime took place, That is the
main issue to be debated and the Go-
vernmend should come out with a
clear-cuy. gnswers and the Government
should also come out with a clear-
cut answer as to why this fai-
lure too¥ place and what the Govern-
maent is going to do so that these
things are: not repeated.

Sir, the point ig that it is my feel-
ing that our Intellipence services are
not directing their activities towards
gtopping the criminal designs of dafer-
ent terrorist  groups, domestic oF
fercign., { remember, RAW was crea-
ted for particular u.rpose For what
purpose? Mr. Minister, while answeg-
ing, you please clarify this. DBut, &
far as I understand, the RAW was
created to tackle the fareign Intelli-
gence activities, But what does our
experience tell us? The RAW wa#
plantantly used for domestic pur-
poses, to pull down certain Oppos-
tioh Governments, to create gomc<
trouble 1ri some areasg in the Opposi-
tion-Tuled States and the RAW wal
used foy ini-rnal purposes, pot for
pre-emptmg the foreign terrorist mcti-
wﬁgs.

SHRI M. A. BARY (Keruls): The
Government rreats the Opposition ag
something foreign!
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SHR] SUKOMAL SEN: Now, what
about the other Intelligence services
and how are they used?...(Interrup-
tions)...Sir, we are discussing a
very serious situation and I hipe the
Government would pay attetntion to
the speaker, to what I say, and not
to some other Congress(I) Members.
This is very bad, indeed. Mr. Home
Minister, you will not listen to me?
Please listen to me.

SHRI] P.M, SAYEED: I am listen-
ing to you.

SHRI SUKOMAL SEN: This type
of politicking you must abandon
for ever. This is my charge against
the Congress(I) Government that
it is using the Intelligence gervices
for getting information on other
things, The Prime Minister’s Office
is flooded with Intelligence reports
on ceriain Opposition leaders, on
what they are doing and on what
the Opposition leaders in the Oppo~
sition-ruled Stategq are doing! It is
only these reportg that are flooding
the Prime Minister's Office, no¢ re-
ports on what the lerrorigts do, not
what the foreign terrorigts are do-
ing. This ig the condition. bitter
condition, in which we are ljving,

Sir, it also happens thag the In-
telligence gervices send gome repots
to the Home Ministry or the Prime
Minister, but they are not acted
upon, for reasong obvious, for rea.
song better known to them. There
is aso lack of coordination between
the Home Ministry and the Prime
Minigter'y Office, For some years,
we have been having a Minister for

Interns]l Security. Now, what is
internal security? Internal security
is to see that the thingg or the in-

cidents that took place in Bombay
do no: happen again anywhere. But
despita the creation of the Ministry
of Internal Security, Bombay is
burning. In the city of Bombay,
different targetgy are blasted. It ig
happ~ning. So, what is the Minister
doing, . wht is the Ministry of inter-
nal Security doing? The Govern-
meng has to explain to the country..

|RAJYA SABHA]
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can our counirymen
Govevnmen| which cannot protect
ity countrymen, the Government
wnich cannot protect its ex-Prime
Minjster or different targets in the
city of Bombay or elsewhere? How
will the people rely on them? It is
not a ivial matter that simply
gome reply will come from the
Minister and the people will be
satisfied. If what has happened in
Bombay ig repeated anywhere else,
it meaiis you are ruining the country.
That 1z my charge against the Go-
vernment. The Intelligence Services
are used not to protect the country,
but o protect their own party, and
by thal their own Prime Minister-
ship or gomething like that. Intelli-
gence Service of the country is not
crealed for thar petty purpose, It
is created for the protection of the
country iiself. But that purpose hag
been totzlly defeated by thig Gove-
rnment. Sir the point is that the
Police ptople, the Intelligence Ser-
viceg and the gun-rotting police-
men are used to cardon off the VIFg
and to protecy the VVIPs The entire
Parljainent House complex is full
of gun-trotting people. Poor MPs
like are in (rouble on the roads.
When we walk on the roadg, we are
stopped by the gun-trotting police—
men. The common man jig haragsed.
The common mgn is killed. The com-
mon man loseg his life ag it happen-
ed in Bombay. Then why are these
gun-trotting people, then why is
thig high{#flying Intelligence sedice?
They are for whom? They re only
for protacting certain individuals’
and not for those rickshaw-wallas,
those pan-bidiwallas who have been
killed in Bombay, who were torn
apart n Bombay. .

355

rely on this

Sri it ig time that the Government
gave a new look to the whole system
of Intelligence, the whole system
of policing, the whole system of
guarding the VVIPs. There is some-
thing wrong some where some wrong
thingking is going on. High-
flying Ministers, flying on helicopters
to oversee what is happeningn in the
country will sot help in the protec-
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tion of the countrymen.

Sir, the other pari of the story ig
that with what purpoge, with what
motive the terrorists have struck in
Bombay? Sir, 1 am gurprised to
find tha; immediately after the in-
cident, the Prime Minigter rushed
to the press and said that it ig to
thwart the economic progresg of the
country that the terrorists had
struck. Sir, my point is; Who are
gaingt the present economic policy
of the Government? Who are
against it? 1Ig any country in the
capitalist world aginst the economic
policy of the Goverment? Is Ame-
rica or Britein or France or Italy
or Pakistan or Jordan or Iran against
the economic policy of the Govern-
ment? Basically, who are against
the economic policy of the Govern.
ment? It is the Left parties and
certain democratic partiegs who are
criticising the present economic
policy of the Governmen: Then, who
wants to thwart this policy, who
wants to sabotage this policy? Nei-
ther America nor Britain nor Italy
noy Iran nor Saudi Arabia nor
Pakigtan nor BJP, nor RSS are
againsg it. Then, who are against
the economic poicy of the Govern-
meng? Then, only some Left and
bthier democmatic partigs remained,
Then why rush (o the press? Sir,
it something funny to say that the
country is making revolutionary
strideg tuvwards economic progress
and that is why some reactionaries
are 4rymg to the art it, stop it
Then,, Sir, in New York; the World
Trade Centre was bombed. That
wag also to stop the economic pro-
gress of America? By whom? By
the Lef; in India or Mr  Yelisin?
Nobody. It is a very serioug matter.
We hve to find out the motive be-
hind these terrorigt activities. If
we jugt imagine some motjve to suit
our political designg and make an
election propaganda, we will not
be doing justice. The Prime Mini.
ster and the Government can under.
stand that huge number of country-
men and & big number of political
partieg and forces are opposed to
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the economijc policy, The Prime
Minister is now utilising this bom-
bing incident in Bombay tp haragg
them and tell the people: Look, my
economic policy is a progressive
policy but some people are againgt
my economic policy. My econnmic
policy can take the country to grea-
ter heightg.’ Sir nobody can be
fooled by rthis propagando. I find
some speakerg from the ‘Treasury
benches have said.that the mouve
behind this incident ig to0 thwart
the economic progress, and so on.
This type of simplistic or propa-
gandist gtatement about the motive
of the terrorist activities would only
bring ruin to the country. Thig will
only serve the interests of the ter-
rorists who perpetrated the crime in
Bombay. On the other side, some
people mushed to the press to
say that it is the ISI of
Pakistan who is behind it.
I can undergtand when the Prime
Minister gays that it is to thwart
the economic progregs; I ean under-
stand the opposition people saying
that it ig Pakistan’s ISI who are
are behind it, But thig is again to
sui¢ their own political degigns The
country ccnnot be saved in this way.
If you want to identify the motive
according to your politial degigns,
then it will only serve the interests
of the terrorists, not the interests
of the country. The point is, the
terrorigts in Bombay selected a
variety of targets. You look at the
targets, It is either the Stock Ex-
change building, or Air India bull-
ding, or some bazarg or a hotel or
some mohallas, both Hndu mohalla
as well ag Muslim mohalla which
has been made the target. People
of all communities lived there Who
lost their liveg. There ig 3 mixed
type in the targets selected by the
terrorist. Then who  wants to

thwart your economic progress? Is
it the BJP? Ig it the RSS? It ig not
so easy to say it. But by saying guch
things we only fall into the trap of
the terrorists, They selected a
variety of targets,
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Then we should alsc learn from
the terrorist activitieg 1n other
parts of the world. See what they
are doing in Lebanon or in Beirut
and elsewhere. The terrorists gelect
their targets to conceal their mo-
tive and to confuse the viclims.
Tha¢ ig exactly what they are doing
here. Whey Iy to conceal their
. inotive because if it is the Hindu
-mohalla or the Muslim mehall, you
.cen say it is they who have done ir,
1t is the job of the Governmeng (¢
iind out the moiive behind it. For
a loog iime, we from our party
nave been warning the Government
and the couniry repeatedly in this
House that there are certain forces
behiad all this. Somebody says it
is the foreign hand behind it. We
agree because it is nog only in
Bombay, it is being done in Pun jab,
it is kemrg done in Kashmir, it Is
being done in Assam and in Darjeeling
and everywhere elgse and the work ot
a foreign hand is wvisible, Then, it
is in tomplete collgboraton with do-
mestic reactionaries. Without the do-
mestic perpetratos of crime, foreign
forces cannot work. They cannot
succee.] without domestic servan“s.
They want some domestic accompli-
ces. Without them they cannot
work. And that is the point we
have  been hinting at for the few
Yyears thiat some forces are there who

want to destabilise our country whe-
ther it iz in Punjab or Kashmir or
Assam or Darjeeling or other parts
of the country. By communal car-
nage, communal riots, this and that,
some forces want to gain. It is the
handiw ork of these forces. Now, we
have to find out these forces, how
they have worked. What are their
motives? Which are the forces?

Without rushing to identify them
immediately according to the political

designs that suits one, the Govern-
ment- of India should probe into the
matter seriously and sincerely to
find 6ut what 1s happening. There
have been a chain of events starting
from the killing of Indira Gandhi.
Then, Rajiv Gandhi was killed. Now,
this thing hias happened in Bombay.

(RAJYA SABHA]
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It is my feeling that this is scme
conspiracy . It is this conspiracy
which took away the life of Indira
Gandhi. It is this canspiracy which
took awlay the life of Rajiv Gandhi.
It is this conspiracy again which
took away the lives of s¢ many in-
nocent people in Bombay .

What is the motive behind the
killing of Rajiv Gandhi  during the
election campaign? To destabilise
the country. Whether it was done
by the L.T.T.E. or some other force,
the motive was to destabilise the
couniry, Why was Indira Gandh
killed? To destiabilise the country.
Why was Bombay bombed in this
way? Again, destabilisation is the
motive.

Sir, no ool would believe what
the Prime Minister says. He says
thiat the Staock Exchange was bombed
to thwart the economic progresg of
the country. Can the economic
progress bethwiarted by hombing just
one stock exchange? Mr. Bhandare
just now claimed that the Bombay
Stock-Exchange would start working
from tomorrow. Everybody knows.
One Bhagat Singh was killed by the
Britishers. But that did not  stop
the sttainment of freedom. of the cou-
ntry. Do you mean to say that by
just bombing one stock exchange or
a five-star hotel, the economic pro-
gress of the country would be stop-
ped? No fool would believe that.
The terrorists are not foolish enough
to think that by just bombing o©ne
stock exchange, the economic  pro-
gress of the country would be stop-
ped. It is not that simple. We
have to find out the rea] forces be<
hind this. Fer this, a serioug probeis
neceysary .

Now, some say that it is Pakistan
which has done it. I do not know
who has done it. Perhaps, Pakistan
or any other country may be behind
this. This is because Pakistan's
hand 1s elready visible in  Punjab
and Kashmir. It is already visible.
Quite possible. But why should we
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rush to this conclusion? May I ask
those hon. persons who immediately
identify Pakistan whether it is a re-
Aecton of their own guilty conscience
because ©f what they had perpetrat-
ed on the 6th December? It is a Te-
flection of the feeling that because
0of the communal carnage against the
Muslim minority in Bombay that cer-
tain Muslim fundementalists country
is taking revenge against it? It is a
reflection of the feeling that this is
a retaliation for what they have done
in the country? Is it a reflection of
thig feeling? I do not know. We had
warned at that time. When the
Mosque was demolished, we had
warned of the repurcussions. Now,
this thing has happened in Bombay.
It means, you made the entire coun-
try vulnerable to activities by inter-
national terrorists.

The Muslim terrorists might have
done it in Bombay. It is quite pos-
sible. I do not know who has done
il.  Sir, in many Islamic countries—
Tor example, in Egypt and Algeria—
Muslim fundamentalists have been
banned. Many of them have been
sent to the gallows. This has hap-
pened recently in Egypt and Algeria.
Many of them have established basew
in Peshawar, in Pakistan. They are
fighting against their own Govern-
ment. They are fighting against any
country where they think Islam is
being humiliated. T do not know ‘whs
las done it.

It is time these people should think.
They should also feel. Those who
are responsible for the demolition of
the Mosjue on the 6th December,
those who are responsible for  the
communal carnage in Bombay, should
also think now, should introspect as
to what extent they are responsible
for what has happened in Bombay
two days ago. They cannot escape
¥rom their responsibility.

Having said this, T would jalso say
that the whole gamut of this incident
should be gone into thoroughly. A
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serious proble should be conducted.
The intelligence machinery should
be geared up. This kind of tryingto
identify the guilty to suit one’s poli~
tica] design should be stopped forth-
with. Think of the countrymen,
think of the country, not of the party
only, not of the Prime Minister's
chair, not of own party’s election
prospects. Think of the security of
the entire couniry and then only you
will be able to find what the real
cause is and then only you will be
able to take action to stop recurrence
of these activities in future.

With these words I conclude.

SHRI DINESHBHAI TRIVEDI
Hon. Home Minister’s home-coming
was very short. He just came and...
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st Gy firg s T S T B
w Forgdten €Y | (wr@em)
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o G g\ A S

T grerremm (s g )
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T
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SHRI S. 5. AHLUWALIA:
coming to it. I know that the RAW
is not in Internal Security.
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SHRI R. K. DHAWAN:

SHRI S. S. AHLUWALIA:
may differ from me. :

SUTRI MENTAY PADMANABHAM:
This is another instance of infighting

within the Congress.

This is wet
fair. e
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SHRI S. S. AHLUWALIA: It is

not infighting. It is not like Telugu
Desam.

SHRI R. K. DHAWAN: [ we dif-
fer on something, that matter is pick-
ed up by you to say it is an infight-
ing.
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(zrmam)

Wt gao y®@o sgaafemr @ # T
TF G WM TR g | A AT
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T d § | geAr § @3 g ar
T OF N fesd gm0 fRU R
a9 g g AT 41 W A FA=
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g W . (smawm) IAT F E
fF——,

“After carefully analysing the
planetary contiguratin, I here-
by declare at 23.20 hours on
10th January 1993 that within
six weeks from 18th March
1993, when Mars reenters the
Punarvasu consetellation, se
rious rocket attacks will be
made in Inlia. The initiative
wil] be taken by deploying
their secre; agents within the
geographical terrirory of India,
They will create almost a war-
like situation in India. [t will
be followed by an air attack to
save the innocent people from
destruction, There may be
some variation in the picture
which I have drawn, But there
does not seem to be any sav-
ing element India wil] be atta-
cked by a foreign  country,
mostly Pakistan, between 18th
March to 30th April 1993.
Terrific violent edaths are fear
ed on the 20th, 27¢th March, an
8th, 10th and 11th April 1993, I
will not be surprised if the
plan for attack is finalised on
the 2nd and 9th February 1993
or some minor rehersal is
done on these two dates”
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W A ¥R F (svrEm)
Q. H. ® [ 9T HAFATT
gogr ar 5 dodlo ardo 18 @ 4
T @R feaft gsare & . qar adt,)
AGR TN 1 w3c AW & AfEA
AR WA ¥ agy A9 e fF mr
goqrs A1 AFA & gEE W &
W gTATAR @R A E g
FleqaAT § TOq @I IFT WO
T A FT T gAA g W7 3@
2 R eRww &@d & S e
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GECANGEIR -GN G HE SR L R T L |
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- SHRI SUKOMAL SEN: Sir, befors
you proceed further, I"am on s podnt
ot order. - Mr - Ahluwalia was Baying
that while we “were ‘discussing  the
bomb "blasts in° Bombay, just -today
at the Calcoutta Stock Exchange =
bomk exploded. - It is alsg very se-
rious. I'would like to know from the
hon. Minister - whether it Js-a fach
it it is a fact, does'he know anyth-
mg? e -

SHRI §. B. CHAVAN: I have been
all the:'time in ehe House. I don't
I have not been able 1o get
any informaiton. I will .try. to get
the - information and inform the
House. ... (Interruptions)...
THE VICE-CHAIRMAN (SHRI
MD. SALIM): It -hag been raised by
Ahluwaliaji when he started. (Inter-
ruprions) . .. S :

SHR] S. B. CHAVAN: This is the
information that -I.have; There \Yas
a minor incident when soms -TJ&-
creants exploded some’ small bomb
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. and tried tg loot the Bank™ of India
,Which is ledste near the Stock Ex-
_change. building at Calcutta. They
_were ¢hased by the police but the
_miscreants. dropped the revolver and
._exploded small bom® ’ while escaping.
< gEM G G. SWELL: Mr, Viee
'séﬁaifrﬁa}ﬁ,“ T.will try: m speak ... (In-
“erfuptions) ... -
10 SHRIMATT. KAMLA “SINHA. (Bl-
. har): How . leng will -it tdke to finish
_ this .discussion? : :

| THE VICE.CHAIRMAN (SHRI MD

" SALIM): We will finish this discus-

‘eiom. ot

SHRIMATI KAMLA SINHA: The
House should decide about it

THE VICE-CHATRMAN _SHf_ﬂ MD.
SALIM): That is decided . earlier.
This is not the time.

SHRI G. G: SWELL: I will try to
: speak with great.-. ‘(Interruptions)
Wil] you allow me to speak? - Mem-
berg should go to the -lobby.
THE VICE-CHATRMAN  (SHRI
WD SALIM): Please. o
' SHRI G. G. SWELL: Kindly con-
trol the House. It is not possible to
speak in this way. I say I shall try to
" speak with great circumspection.be-
aause—! won't call it a national ra-
gedy—something of very great imp-
ort to the nation has happened.
‘Every patriotic India has 10 sit back
and think and has to be overburden-
“ed with grief. Mr. Vice-Chairman,
we ai-é anguishéd, we ale outraged, we
" e’ exasperated  and we ave ashamed
at all that has ‘happened. ~ [ ' am
ashamed that the image of India
today iy that of a great giant on the
- floor- with no strength, - helpless -and
. open-to -attack from packs of hounds
from anygide and-is not- able to do
-anythigng. That is tire image of ‘India
4o the peeople -of India. The image of
_ TIdnia - - befode -the -whote - world
- rTiS- an -unedifying . image. As: regards
-+ apguish, it"is obvious. Se many- . of
onr _country imnocent . -countrymen
have perished: Many more are lying
.in -hoapitals. There- is: - heart-rending

o AR, T899)
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o MORYST ihlen o R N
_griel everywhere, I don’t accept the
. Government's figure ‘that only 235
“people have died. All' hte newspa-
pers say more - thanv300- people
have died, Bven thée BBC ‘his said
that more than 250 pebple had died.
| "My hunch-is that manj - more people
_have.died.  The-All India Radio this
_'morning sald that 400 people were ly-
.ing in.a- eritical condition ‘in @ifferent
- hospitals. If: you ‘add " that figure,
- think; cesily about 700 -‘to 800 people
_have ;perished . in"Bombay, ' Besides
many. others, in ‘htnidreds, werg in-
Jjured in different cegrees. Mr. Vice-

253

- Chairfan, Sir, I -can think of only
one parallel act of térrorism that has
happened in the world: Thatévaé on
the 23 of October, 1983 in Beirut when
a suicide bomber drove a light

truck into the American  Marines

. Headquarters and set -off the bomb
end 241 marines petished, This voas
the biggest. But I think what happe-
ned in Bombay was of ’55: greater
damage. ‘What happehed in Beirug, is
well known. It was nbt an act of the

. Lebanese Governrent If was an act
of a private group of terrorists. ‘The

- attack was well known and’ the far-
_get of the attack was  Iaiown. . In

- Bombay the attack was miors intefse,

.- more ‘widespread ‘and the damage ‘was
far more, We have 'ths réports of a
similar attack on the Wotld = Trade
Centre in- New Yoik. It could be si-

.- milaf to what las happened it Hom-
bay “although thé damage in = New
Vork wag much laes. Tho intéliigen-
-ee people, the security fortes in New
Vork were abld b6 find out the bus-

. peetin a  couble st days and Were

-able to apprehened Him' 'and that ‘was

by sheer technology ‘Amiong the
debris around ‘the World Tvade Cen-

~ te they found thé' chisis of & vehicls

|- -ahd by -examining the diffetent’ fuins

- they were able to Iocate 'that that

|- ‘was the vehiele ‘that Had the Highest

intensity’ of explosion and” therefore,
- “Gould be thé cause of 'the explosion,
- By examinifg ‘the remaing of thé ve-
- “Hicle they were able’ to trace ouf the

person “who had rénted thé €Y and
when they ‘want theré they ~ found
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out that a particular person by the
name of Solameh hal rented the car
a couple of days ago and he might be
the person who had taken the car
with the explosives to the World
Trade Centre, Luck was on their side
" too becausa this particular gentlemen
seemed to be of an avaricious nature.
He had deposited 400 dollars towards
the rent of the car. He had gone
to the dealer who had rented the
car to him reporting that the car was
stolen and he went to claim back 50
per cent of the deposit he had made.
That was how they were able to
" datch this person when he went to
the car dealer to claim 50 per cent of
the deposit, By  interrogating this
person, Mr. Solameh, they
also were able to trace hiz religious
mentor who was running a kind of a
mosque and giving religious speeches,
a person by the name of Sheikh
Omar Abdul Rehman. This particular
gentleman was suspected of having a
hand in the assassinatinn of President
Anwar Sadaat of Egypt. Ho is a free-
lancer who talks about Islam, who
talks about the danger to Islam, who
holds out threats to everybody and
who who calls of every Muslim to
take up arms and to avenge any
kind of wrong that was done to
Islam. I want fo mention this par-
ticular peint because there is a lot
of loese talk about what happened
in Bombay which, to me, is irres-
ponsible talk. And, in this, T would
put the Prime Minister in that cat-
egory. The Prime Minister had gome
on record to say that he would trace
the hand and the hcad that were res-
ponsible for the outrage in Bombay.
He had also talkel about the possibi-

lity of petting assistance from the
external intelligence sources, the
Tnterpol and others. And if T am
not mistaken, her had alse hinted

at g foreign Hand in the outrage in
Bombay. The others who talked had
even pin-pointed about the Pakistan
Inter Tntellizence Services. Now,
whoever has talked. T am mentioning
the Prime Minister because Prime
Minister is Prime  Minister,  So
every word he speaks has a weight

[RAJYA SABHA]

Bomb Explosion in 388
12th Mareh, 1993

of its own, And I say today that the
country is on trial. The world is
looking whether India can stay one
country. The world is looking whe-
ther Indian can stay a stable count-
ry. The world is looking whether
India can be a functioning democro-
¢y or whether India would be balka-
nised and broken up, The Prime Min.
ister, today, is on trial. The Govern-
ment of India is on trial. I will not
add the Home Minister. He had
gone on record immediate]ly that a
foreign hand was respomnsible  for
the happenings in Bombay. It is for
him to come before this House and
to provide proof as to whether a
foreign hand, and which foreigh
hand, hado a hand in this, But for the
Prime Minister t ocendorss that kind
of thinking is something to be taker
note of seriously., The Prime Minic
tor today is on trial. Is he able tc
provide leadership to this country!
Is he able to rule this counrty? I
he able to prevent this country fromw
disintegration? Thig is the trial for
him. And it is for him and his Gov
ernment—instead of throwing recri
minations and allegations to othe:
people, trying to show themselves of
as though they are more patriotii
than others—to show in the next fev
days whether they are abe to tackl
thig situation, whether they are abl
{o Teverse the course that this coun
try is taking, Now, I think, th
Chief Minister of Maharashtra i
nearer to the point than the Prim
Minister or the Home Minister,

DR. YELAMANCHILI SIVAJ
(Andhra Pradesh): That is why h
is scnt a Chief Minister,

SHRI G. G. SWELL: The Chie
Minister of Maharashtra had  s&'
that this might be an act of reveg:
It is quite vwossible. There are D2t
ple in the Muslim world, in We:
Asia, who call for revenge, for terr
rism. This might bhe an act of rever
ge for whar had (aken pace in De
ember and January. Because tr
majority of the people who suffer b
longed ot a particular eommunoity.
is only omly right to infer that, pe
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[Shri G. G. Swell]

hapsi the revenge might come from
the people who feel offendd in
that particular manner, It is quite
likely, It is also proved—everybody
has said—that the entire thing was
well-planned, meticulously planned,
that the whole thing wag hi-tech, that
these kind of bombs could not be
found in India, and, therefore, these
bombs could have been imported. It
is also right to think that there has
been local collaboration. To say
all that is right. And, Sir, I think
here I would agrze with many of my
friends that we have the right to
congratulate the people of Bombay.
The people of Bombay did not fal]
into  that trap, to arouse commumal
sentiments and go against each
other’s throat. T think it is not right
on the part of the Prime Minister
to say, to try to explain it away, that
this is an attack at the heart of the
ecenomy of Inida that this is an
attempt to destablize India, that this
iz an attempt to destabilize the
economy of India. India is too
large a country to be destiablized by
a few hombs. Even when the country
was partioned and thousands
of people verished, India whas
not " destabilized. If one bomb in
the Stock Exchange in Bombay cano
de:stahilize and derail your economy,
then your economy iz weak and all
that you do is wrong. T have to con-
gratulate my friend Mr, Bhandare, be
cause he said—and I agree with him
—that the businessmen are the most
hard-hearted, the most hadened and
the most heartless neople on earth If
some hody today starts business and
if the Bombay Stock Exchange begins
ta do business today or begins tomor-
row, it is a proof of the resilience of
the Indian economy and, therefore.
it is not rigsht and prover for our
Prime Minister to say that

Mr, Viece-Chairman, Sir, T do not
want to take much time It is be-
caure of the failure of the Intelligen-
ce services, utter amd  shameless
failure. Of course. it iz a faiure of
the Government of India too in not
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being able to anticipate the thing
after the happenimgs in December
and January, It is g measure of their
naviety, but hat is not enough. We
are living in a different world. Ter-
rorism, high-tech terrorism, today is
a global phenomenon. We talk of
globalisation in various ways and 1
think the terrorists have stolen a
march over us, Terrorists now have
a globalized organization, We can-
no¢t deal with this kind o terrorism
The terrorism in Bombay is not a
home-grown terrorism. It is not the
kind of terrorism in Punjab, it is
not the kind of terrorism in Kash-
mir, which is home-grown, although
the weapons might be supplied by
other people. Tt is the terrorism of
the entire world. America is facing
this terrorism. The bombing of the
World Trade Centre in New York is
ap, example of hat. This kind of
bombing and more of these will
orcur, You cannot deal with  this
terrorism unless you have a hand to
give, unless you join hands with the
other coumtries of the worold, with
their outfit. Therefore, I seriously
suggest this—I am sure that Mr.
P.M. Sayeed would surely convey
this to his Home Minister anl to the
Prime Minister—that they should
think over. It is no use coming out
with such statements because some-
thine hae havpened. The duty of the
Government is to anticipate, to kno:xt
is going on in the country, in

what
the world.
T would seriously suggest to th‘;
o

Government to think seriously
settiny up an oregemization, a special
orsani-1tion, which will deal with
terrorism and also global terrorism,
an organization that will have access
to sav what America is doing today.

1 would suggest that Tndia
should take advantage. of Tsrael.
the coun'ry with whome we

Lave started very late, belated, rela-
tinns. We have to learn from them.
There is no country in the world that
has been at the receiving end of ter-
rorism of all kinds, which is threat-
ened by terrorists all over even now
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and, théréfore; if- there is one coun-
Ary in- -the -world -that: hes the :ex-
perience of dealing - :With - terrorists
-and -getting- the betler of thé termo-
wists, it - - Israel. ' I would strongly
Snggest to this Government to get in
touch: with the Government of Israel
1to :have some kind- of an orgamnization,
to-set- up a: special organization, not
the A2BI, not the IB and that -sort of
-athing. -:They have proved - them-
-g8elves unequal. - -Have the - cream
-of- this country, the Scientists of this
ccuntry and’ set’up a special organi-
sation andlet them wcoordinate with
the: difféerent anti-terrorist - organisa-
tions -in differenf -countries ‘becanse
terrotism is a global phenomenon.: |

Orie~last word; ME. Vice-Chairman,
Bir: 1t is redpounsible to say  that
‘the~ISI is responsible. They would
be, We khow there are terrorist or-
ganisations in Algiérs, in Moracco and
in other places. In Egypt, the Go-
vernment of Egypt is doing its best

to try to obliterate them. We know

- the power structure in Pakistan, We
know the ISI is a power-base by it-
self. We know what is happening
there. Thereifore, even if the ISI has
a hand in this, it does not mean that
the whole of Pakistan is against us
or we go to war with Pakistan. Let
me say this that India is geographi-
cally situated in such a way that if
a big conflict or conflagration through
our errors in foreign policy takes
place between us an dthe Muslim
world, we shal] be the loser. All the
entry points to India lie through the
Muslim countries. Almost all the oil
that we need in India comes from the
Muslim countries. It is easy for the
Muslim countries for six months not
to sell oil to India. In that -case,
where do we stand? Therefore, we
need a different kind of diplomacy-
We need a different kind of outlook-
And the least that this Government
can do is to know what is happening,
and {o speak with some responsibility.
Thank you, Mr. Vice-Chairman, Sir.

THE VICECHAIRMAN (SHRI-
WMD. SALIM): Shri Satish Pradhan.

[RAJYA SABHA]
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TAFY &, WF AR H @i
7 .w1f Iew@ T fear)  fag
qrEAT FT qFEr, SHT FAT  SARLY
fasy, 7g | sAar =rgar g

wrfge & v fgar g s+
fgar & fag fqerIe ©s =AY
F gfae #1 ga@ 4 Iq Wy
w® A Wifgg 4Gt 9T & AT
F A\ g oSy WS @ FE AL
QR T § )

frady fgar & @wa ag oEd
HE OH 9T I9%F 9@ A1 o
& 7 wadr {3 ¥ any wiEA
qfaq T F1§ wIAR T OFY
Tt g IfFE ¥ owad 9% FiArs
FTOFAT A FE EIA A KT
A I FAIATFH. F JIT q& 9T
T &, g AEN AFErG WS 9§
g ¥ fosq §  gar) gfew
Gy RN &7 F40 B FdT &, U
qarT AT gAF W 9@ AT WU R

ol TSR ST A AT @

fF @ aW AT ¥ am T §)
TUFHAT HT T TEH AL T AT
aﬁ'(im'rinma?ﬁtmsﬁ

AT E

T TEAT F AR F FAT-HAW
far =a5q f&d -1 W g1 &
gusar g fF 99 @uTIar gAv
ST | @w%waﬁw
a® & TH =r€r CO 11
AT

oo & el & faa S
¥ g A v e Wi
FEqm T gAr Tfegl g R
R ¥ 9T UF aFem  far
m%eﬁmﬁmwa
fear ST &1 @ & HIAT WX
w & A ¥ FAemewm A
7 A R
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TE HEr 7 gaF qfeg #
Tq@T a1 fr HaE A7 Tewr 3 MM
faadr e &1 gro & AR few #r
g™ 2 a@ § wag i’r EE il
Ig AT g@RE TEE 7w Wi
%l HGAE | A A@ T Y
Flaz et F oW owEw ¥ 46
fFasT grg & zEsr SmaEd g
FfFT I AZ AT GO F amAA
g WL IR S mreETHe fagr
SUBSSETE: CUCE IS G e CE
§ f¥a 3w &1, 5w gwe7 ar eafaq
FT 9 § IOHT Joald FHT ATMGY |

geenm & fag @ & 9w
FT WA gl I w1 gfEn
fawrr &1 fasmw o ¥ araag
H W AR F1 zEd AR §,
| Weqr ¥ AR W FIT gdgEar
gl fadY, a8 @ A I3 g1 oA
ﬁwﬁwaﬁé 1 dra ag gan)

SLCEUNIE: C1C S S SR s (e )
T ML U@ ATEe & &1 AT &
THRET AT 9AF F & frara Og
IR AAELNT | AT 31T wra A1)
F W qaT w@r 91 ¥ Tgw ¥
foeRes 9ard ¥HE ¥ AR ¥ 9@
ﬁm&mi%anaa‘rﬁra‘rwﬁ
IIF Wg H 9gF qA A I\
SIEEARUI S O O B T I 1
e ot gfwa grw wIg sy ardard
T AR O T 48 AG gAA
¥ oagi o1 WY g WAL Sd7 FEd
FTLETS T TG FET a7 ;ST HT
qT TIWT AT ST AHAT 9T |

ST G TY &P F fgene
FE FRAE T F@ Q@ TE
AT & fF 7T IR IAF A0
e FX W 37 T & I
qumw § dE A&

TFT & FE AMIET HT F
FTL qFT & gfw@ vAm feTEm
¥ ¥ 97 LM A FE Al
o< M e ¥ AT g
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T 2mErfedt & faae #1€ FTET
| g ¥, ag 9 ¥Q gad
& o W

aw fgg ¥ faq @adie g FW
TfgC | wF.T & ¥ Rwwiedi &
faes #riarg @t Sfgwr
Wedl ¥ ATd F AT WIAOT AT
FC W g Meged  AwERT, HAOA
@ Far F fag s ogaq fgar
was faq & sgEr @ g

SHRI DINESHBHAI TRIVEDI: Mr.
Vice-Chairman, before we rise for
the day, I just want to make a men-
tion. Today, being 15th of March, is
the very very mportant day wheh the
entire world is observing as a “World
Consumers’ Rights Day” and in India
also we are observing this day as
‘Consumers Protection Day’. So, Iam
sure the entire House will join me in
sending greelings and while we are
observing this day, if I may plead
with the Government, in consideration
of today’s ‘Consumer Rights Day’,
would be Government consider, along
with the four famous consumer rights
which were given by the then Presi-
dent Kennedy, to include in India
giving clean potable water to all our
villages everywhere in the country?
Also. ..

THE VICE-CHAIRMAN (SHRI
MD. SALIM): You have mentioned
it. You need not elaborate. We have
to continue the debate.

SHRI DINESHBHAI TRIVEDI: I
thought he was the last speaker, 1
will just fnish.

[18 MAR,
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THE VICE-CHAIRMAN (SHRI

MD. SALIM): No, no, you cannot
meantion any point.

SHRI DINEHBHAI TRIVEDI: Be-
fore we adjourn, please allow me.

gagareas (= Ngwz adw) ¢
#t T AW S 3@ fawg 9w oTga
¥ aFl & QoA A A E, zAfag
foqar d89 @ @ §F Fw JfEw
il Jga-8 wiF &

SHRI G. G. SWELL: When wil
the Minister reply?

THE VICECHAIRMAN (SHRI-
MD: SALIM): If we conclude the
discussion today, then the Minister
can reply tamorrow,

SHRI G. G. SWELL: By what
time?

THE VICE-CHAIRMAN (SHRI-
MD. SALIM): By 12.00. (Interrup-
tions). Seven more speakers are

there. (Interruptions). We have dis-
cussed this at length. You mention
only new poinis.

SHRI DINESHBHAI TRIVEDIL:
Why can’t we take it up tomorrow?
It is a very important topic. Why
do you want to rush through with
this?

SHRI P. UPENDRA: We will con-
tinue the discussion tomorrow.

THE VICE-CHAIRMAN (SHRI
MD. SALIM): We have to con.clude
the discussion today. (Interruptions).

SHRI P. UPENDRA: You cannot
complete the discussion. There are
7 more speakers.

THE VICECHAIRMAN (SHRI-
MD. SALIM): It is a Calling Atten-
tion, not a full-fledged discussion.
The Chairman has given permission
that it will be a discussion. The_re
has already bee na meaningful dis-
cussion throughout the day.
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SHRI B®INESHBHAj ‘! TRIVEDI:

Why, sheuld;we rush througl it?...il
89 Loy Cin oL Ldlad dld
SHHE s¥ED Lé]‘BTEA{ ~RAZL Uitar::

Pradesh): We should not estend it.
It_js; a veTyimoprtant matter. .= We

are all goarcerned-pboutit (We want -

certain clarifigations from the Homt
Munister and it should be, today,. Why
exténd it ‘till tomorrow? There may
beiather * ddyelopmetits 'tomorrow.
Alrfddy thére wal o retéience abeut
CaleRtts. 55, W& want'to ' kdow 'the'
state of affairs ‘of the- country. (Jm<*
terruptions) . We want the reply also
today. This is a very important mat-
t&iWT¢ shduld ‘ot be- taken ‘so “light,

AN, HON. MEMBER: Tomorrow
% ey be aothier development.
THE' “VICECHAIRMAN  (SHRI-
MD. SALIM): Then the Home Min-
ister will combine both. . .
SHRI V. NARAVANASAMY: Let
us continue the discussion tomorrow.
. Sqgwreme (s Wigrag we)
qM § AT gEer ¥ §
Fem f& R F#E T
0 FgN @ @ S W AWK §E9
¥ oot gm@ #g |
SHR] MOHAMMED AFZAI, alias
MEEM AFZAIL, (Uttar Pradesh): You
must take care of the prophesy mada
by Shri Ahluwaliaji also.

SHRI P. UPENDRA: We wlil con-
tinue the discussion tomorrow.

- oy U9 AW ARE TGS
g, MR ¥ § wgeT 7
1 g99< 30 Fife @ 4 a9 aF
fag a® ¥ Twfaewie @t HeaT
g AR Sty FFem ¥ wn
2, 235 WM AR § 1214 =fE
gaw g AR 556 =iwEl &t
wams EffEr ¥ F s awEm
¥ @t @ & T s es8 wfE
ot i faf= oergr ® § R
¥ 59 FT AW WX aFIRET T
2 wem, ¥ wwwar § fF oaEqe
R owgg W owem WA gl W

12¢h, Mqrﬁﬁ pE:x)

LR izgmﬁ O RRR

AR A Tfrean & gyl
qo A% T o g et
fawer & @ ghoan war qw ¥ o
g oA W mow o g
F ARG T AR SqEEEET
FQERL . o

TE oy FRLE Ygmo@ T b

¥ TFE..eF RO OB TR 1 OENF
;\‘V.q@'ﬁ'ﬂ", o ﬁ, zrg ﬁfﬂ H,\"ﬁeﬂ
TR yamEAEE WY 9gt Mg, gAr e
] AR A T AR R T
WY, | AW ¥ Fgr e feafr
1 st foan, ardr foafy = S, -
gg fw Wt g @ A = @
99 @ g wR, W, § oag
Feul WM g 5 oww om0
zw faafe &t gy avfiear 3 foan,
w9 T ONFX F OAAT qg AG
g R, @ W W A W
T 2, F W oE § TEN &
SICER I G U A E IR
ff a@R § dagAsieET &, g
UG T At @,
g = e # Wi & e
H WA §U, 3 G A gaeieat
AT § W g TF W A
+§ T sgET & e A7 g
feammr T g1 mE g o
gfes S sk e g1
Y @ g a8 W agg e W
frm 3 wfve & wod wmem
q AEAE T EEAr S #Y
Ig1 93 § S99 FgAl AEW Fits
WM F W TF 9T 97 Te
da1 gAT @ WOwE  aEl @,
yiaharfeat g dar fFm mm g
AR A qaw ¥ G
g R oas w2 ¥ wex faw
m%ﬁvémw,waﬁ;a
¥ oaga & foom w1 famm @ e
g oAy ww g fF fre ooy
AR EHAT S ®IT W Wy
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wgRy, W SAa g fF g
ST qEtaT F TST § agi W wideh-
e W@, 9N § 6 ;IFaE
W g G IAM T, HWR A
IS ®aA IoT Ry Fo 4T ag
w4 g% &1 SIeA-FEEE ¥ A wEE-
I J91 FAT &, ¥ig H W F®
oy TAF g, W@l AEHAET
TSy S #r oS gear gg oA, e
gIg ¥ IART gIAT gE AFAris
FT YANT ®Ch &1 T8 @Y 98 uw
FaEGt o€ AR zmfEe @ Sy
gras Hr gEAr g, g AT FH
fiF, #T QX WM F fA4C gF IANY
FTEC AL G| W AHA A EA
5 & fA0 FaF wwm qA &0 G
garr qE ¥, ©F 9E &7 @A
T ¥, F@R F0 FAW W,
gfew gk IWM F AN K, GR
gl #7 dsF¢ F famre w@T
qg WY = A wedr §E % g
TR WiE g, U AFd § AT
# wifaw sgaeenm ®r  fE-fae
T3 F1, A § oAfeIar & Il
T 3T F@ F1 AT wierwar
§T FTATACT GaT FTH AAAT TAFRT
W F[ TH OIW FT AT F
st =g 3w ar z@ feafy § oA
¥ S 3 fe ogart @ ® oRgwar

F AT T&r g FifE W F
HIT qGT AT g | qGT HAN F
13 I W@ AT AT, IAFT ATE
@ gC qg T AW A HAHA
F waen &, @ faww 2 fF
e ¥ AW g, 9UX F AW,
gt dm feEEe F AR HaUsEy
Fua ¥ AT dE g, T AT
F TEHL T AFEAT FL AT TG
g =ad @ @ Wi Fe Gt
wF A FOAAAT AG 3, TAR [
F wHaT TET WETC 9T @ A
gz wdr § W gl faww A
& oF0 AT g, vEw Ty
wady qar gt g &1 @@ fawE
F o AF T ¥ oAEA T FAF
frg ¥ Faw Fo FEN g1 AW
# "@d oF T A FE SR
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grgateyer (= WgTAI 91T) ¢
FHAT FITC

Ht TR AW AR’T . AT, ag
14 T(TF 2 §F aF &7 a9 74w
g ogmat 9§ g O gi €,
f&3a &m #w) "7t &, frav Faw
I5TT AN @ § AT A Feww §
H3E @Y A1 wWr WY, I9F FIW
S ¥ qR W ¥Ar feafy gf
T@H AR § s g /47 Sft 1 9
AT =9rfga aifF g49 =7 "7 W FY
T g g% | 53T faves, vdaEm
HIT IEAMF AT I &F q@ T&FT
A W qE@Tar F Wi FIA I0q &
TR oS §7 § a0 f9ar st a0y
g, & famaw 8 F g\ @3 =
fAqaT &, weEgAr gw #r glaag
¥ gt @ om fEwr § wviar &
qT WMAT AR T AAT FT T FA
FY faor & w79 Iaq7 | ¥ dF
Fax, woafewr § fag a®@ & wear
gs ot qar gad A A T4 F @

TH AE T oAEAr S &, F@f A ot
FE@AT JAFT F UF TIAIT FAT
Far & Jig o A fa ¥ aife
Za @l A, & 9% W @ TrEe-
T g% &, ot aween s F fag
TET T TTRE AE T FIT IIT GHY
g 99 o ¥ @y gu ogard
T ot fa st ®7 uw ghirfaaare
AT TR FJAHC F FA A =N
§ faoed & fg, @@ =9 gu "+
QT F 9T 1 qred F fF a7l @
ff waw IaC HR AR TS Sy AT
FT &, TG WAV F( AFAT I| Y
FAAT WAL AET AR |

37 uF & grawars 9 fuey Ffaa

AT T qIO FEart 98 wadr faar
Fuaq FA@l g, wIAr  waraafy
gHe H@T g . (aaq & og) .
gry €Y grg qAeaafeaT fRg 99 #1
g &, foad 9 § awR SI9m
Fw g & A, suT oWt g &
1 ST AifgT W) Tl sygedy
Fr s =ifgn f5 T @ etafam
g smd |
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¥ g waat ¥ wig EC O L . the various components of contempo-

1 FIX WAl A woEA( F@T g,
WA faadr wedac & s, w4 8
T G FT A7 AW AT wqqr F
|AT qA090 q0gL 5w Foar fEay
d g FIT qq FITC T T HidH-
AT F 1A, AT q€q W @ &, I
g9 fA9ed ¥ 117 da

SHRI JAGMOHAN {Nominated):
Thank you very much, Sir. Much
has been said acd 1 do not wish to
Tepeat auy orf the points that have
been made. Some of the basic points
which 1 would like to touch  upon
are: Wnat is the atiitude of the in-
dian State? I am not talking of the
Government. What is its capability?
What is its capacity? What i its ef-
_fe'ctxveness Nobody is trying to look
Into these basic issues. We have the
experience, 1 am really surprised
some of the Members said: Oh, ter-
rorism 1s everywhere in the world
and so on. What is our own exper-
ience? Terrorism has been with us
since 1947. I think this is the only
country which has got two of its
Prime Ministers assassinated through
the terrorist acts. We had so many
States which were very badly affected
by the terrorist acts. In fact, the
entire State of J & K has been totally
thrown upside down by the terrorist
acts. We are comparing our-
selves with other countries. We are
satisfying ourselves saying: Oh! there
is problem elsewhere also. But more
important is the attitude which has
been adopted elsewhere and compar-

ing it with the attitude that the
Indian State has adopted. T will give
you a few illustrations. Take this

case of Pakistan propaganda in Kiash-
mir and role of Inter-State service
intelligence. I have written a book
giving the nature and pattern of sub-
version and terrorism in  Kashmir.
It deals with various issues. T am sure
no one hag tried to analyse what are

rary terrorism. How tais terrorism
is operating in differeni airections
and what straiegy should be adopted
to deal with the fundamental issues
of the contempora:y terrorism  as
they operate in India, particularly in
States like Kashmir, Punjab, Andhra
Pradesh and so many other places.
where this terrorism is taking place.
And what is the attitude? Take any
of the pamphlets which are distri-
buted. These pamphlets say:

‘are @t |, T s R
uh fagaa qulen &% & 3, @&
qAE AEEE w0

What is tne attitude others may pro-
ject of us? They say: Oa! India is a
very ineffeciive and useless State.
You can essily conguer it. You can
easily demolish their administration.
You can easijy infiltrate. You can
do anyth:ng you like. Nobody is
going to question you. If that is the
aititude that ig generated and if that
is the attitude which we encourage
by our own acts of omission, then
terrorism will increase. The = soft-
ness of the State will invite more ter-
rorism. Unfortunately in India the
people who have killed four Indian Air
Force personnel serving there, they
are being offered glasses of juices.
What messages are we giving to the
people? That those people who have
committed abominable ecrimes, hang-
ing people by the trees, we are going
ard talking to them. What messages
are we giving to the people? We have
the vernacular Press in all the States
and what message do we give? They
publish all type of propaganda against
India. all concoctions, all fabrications,
snd the Indian State gives them all
the advertisements! You see the
Pakistani propaganda agencies, phm-
phlets of Pakistani propaganda. They
are al] written in these magazines.
And they have got all the mdvertise-
ments from Indian States! If  this
is the attitude we ere geenrating,
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then: how do you counter ‘the propo-
ganda?: Terrorism is a psychologlcal
warfare. If-the- psychology genera-
tedwig‘that -we- have 'a” week adver-
saryziwell the tetrorifm will deﬁmte-
ty get:a great boost. There is a pe-
culiar lack of: understandmg of the
termidelogy, riligious term.mology,
that ‘is used, the technology of Che
Guevera that is used. All that = we
are talking about technology is ~fo
doubt important, but more important
is the will todeal with it. You may
have pll the technology. I got so
many terrorists arrested and appoin-
ted ‘designated’ courts for them in
Jommu, What has happened to it?
Because some people mpake noise, the
designated courts have been abolish-
ed. All those terrorists and killers
against. whom a great deal of effort
through the CBI and.so on was made
to baok them, what has happened to
;hem'? Now we are talking of booking
the calprits in Bombay. But what ab-
out the terrorists who were arrested
in J & K and challanned? So far no
one hag been booked and no one in
the Indian State is asking what has
happened to those people, What mes.
sages are we giying to the people? So
this is the basic issue involved here,

The other aspeet of terrorism
which is totally neglected is the in-
ternal subversion in  the services.
Most of the terrorist acts cannot take
Place umless there is a collusion
between the terroristg and the police.
Noboly is attending to that aspect
wheher in your own intelligence ger~
vice there is an infiltration, whether
in your own executive agency there
is an infiltratlon. Nobody is bother-
ing about it.

It was mentioned that the people
of Bombay deserved to bhe congratu-
lated. I also feel that they deserved
to be congratulated for their resili-
ence. But there is an element of cy-
nicism which should not be forgotten,
People say, “Oh! Now we rave to
live with this thing. Nobody can find
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a’solution to this th.mg _Theruqre
why not go- along ‘with' this.” * This
cymclsm is a-yery dangerous thing.
We should no% unic}erf'ssumal.g} that,
o TE O JeS TR B

”]:p‘elre arg, fnapy ‘other points wiith
i Wouud Dxe to memwn bu.t & il
oomeé to" the' speuhc quesuon what
the Government is. mtenumg td miedt
the challenges,. . Apart from-the o3
perience ol Iunda.mental eiements, wa
nave goo the experience of Kashmr,
Funjap, Andhra Pradesh and various
oiher places, May I know from the
ivanisier. wheiner -anybody tried”™

analyse these things in depth?’™ I,

I woula llke to give-a few - ele-
I;nggary suggestions. -If: the - time per-
mits, L.will expand them. A. tine has
come where.we must- have identity’
cards for every: adult person. - This
will .be much. less expensive, much
less . administratively  inconvenient
than any other thing. If the identity
cards are there and surprise and eff-
ective checks are made at various
places, I am quite sure the aliens wha
indulge in terrorism will be conside-
rably reduced, '

The second aspect which I would
like to mention is there was an
organisation called the Home Guard
Organisation or the Civil Defence
Organisation during the war periods,
World  Wars, Chinese War and other
wars, Now this organisation has
been disbanded and made ineffective.
This terrorism is also a high-tech
war. It is a war by the invisible
armies. It is a war in a  different
context. It is a different type of war.
So you should activate an orgamisa-
tion of this nature so that the in-
formation can be made available
from every mohalla from every
street, from the voluntary forces, as
to who is the person who has come.
It a new person has come, you cam
easily identity him and find out
about him, ‘

During the ASIAD, I was the LE.
Governor here in Delhi, There were
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th:eats or terrorists mﬁltratmg into
‘the city of Delhi. I had organised
‘this force so that everybody cou.ld
tell us“from his own ‘mohalla  who
was the new comer who had come
-gver there. Thereafter we took app-
ropriate, action. The pelice could not
be deputed at every house, But .-the
police was deputed after the infor-
mation was received by this organi-
‘sation. Hnless we do that the prob-
lem ot terrorlsm cannot be” reduced—

Lastly, what is our‘publicity? What
is ' our Publicity Department doing?
Instead of making people realise, in-
stead of making people security-con- '
scious, we are lulling them to sleep.
;I do not see that there is any se-
cunty—conscmusnes.s in any of .our
offices, You can walk out and you
can walk in anywhere you like.
Eveln now in Delhl with all these
functions, you can go to amny of the
funections. You can see a very large
mumber of people walking into the
auditorium with their handbags, then,
putting their handbags on the chair
arid then sleeping whilke the lecture
was going on. ‘There is no mental
alertness to check who is coming and
who is -not coming. So these are some
of the basic issues whieh the-Gov-
ernment must immediately look into.
The most important challenge thch
I have sald is an attitudinal’ chall
enge, whether yu are going to be
totally soft or you are going to prac-
tically believe with thg vision ~ ‘that
we - have to rebuild-the eountry, we
have. .to rebuild all eur institutions,
You may say that IB is a failure or the
RAW is a failure. But has anybody
ever looked what the IB and the
RAW have reported and not acted. ..
And, ‘are the people who have not
acted on these reports not responsi-{
ble? Nobody has looked into this-as-
pect at all. T knew that in Ka.shmlr
s0 malny revorts were made, Butf no
action was taken It is easy to ‘eriti-
cise the intelligence’ ‘agencles. But
these voor fellows canhot speak ~in
the open. 1 asked them:when Rubi-

va Saveed was kidnawped, ;.- fWhat

-Bowmb. Explosion in 410
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thappened?. You haye become so inem-
: cient’that you do not even know wlnch
- §treet she was taken by, w}uch poSsm.-
‘ble" direttion “she ‘could have been
~taken in,” Why was it 50? The actual
.position” was that she was kidnapped
-Iromt a hospital. And, Government
sgervants are kidwapped. - The basic
zdssue ig that soriebody should * “go
=rin depth into thése things, how the
»-fhtelligence” agercies have been tin-
*:ctioning, what the résponse is fo the
reports that have been made é.nd
what the deficiencies are elthe'r “in
“the reportlng or in the analyseg or
‘t4n  the “fésponse. Unless we ‘look ‘in-
»to “the ‘basie issues, we are not gomg'
to tackle this problem whlch as
~ vyarious Members have said, is comq
*plex and of ‘a Véry high magmtu.de
“It is apart from the border, inter-
“natlonal * tefrorism. But Jet us first
“get our own machmery in order be-
“ealise” it ‘we rémain weak we will
Jiinvite ihtermational terrorism Thank
Cyow. s ST

" 'SHRI SUKOMAL SEN: Sir, What
is the business that we are going
to take up now? We are told that
the Home Minister is almost comp-
.leting his reply in the other House,
Why should not .the Home Minister
‘come and reply here after the rema-
_ining speaker speak? Then, the de-
*bate can be concluded today itself.

THE VICE-CHAIRMAN (SHRI-
MD. SALIM): There are five more
. gpg‘akel"s_,to speak.

SHRI SHANKAR DAYAL SINGH:
‘We dre also s@pporting him, - Be-
cause -this is-a Calling-Attention mat-
ter, we want that the Home Minisier
should give.the reply today in _ this
House also. I would request the hon.
Minister here, ou_r good friend~ Dr.
Abrir Ahmed ‘that he should “also
send - thié‘message to the hon. Heme
Minister. - He-shéuld- also comie ‘here
and ;- give his reply today,
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SHRI GURUDAS DAS GUPTA:
Sir, my submission is this. This is a
very important Calling-Attention
matter, When the Home Minister is
making a statement there, his reply
tomorrow here will be almost identi-
cdal which means the whole discus-
sion in the House, objectively, be-
comes infructuous It had never hap-
pened in the past. May be, on one
or two occasions it happened, But
on such an important issue, about
which the whole nation is agitated,
the reply cannot be shifted for to-
morrow. Today let us fix it up like
this. Whatever may be the number
of speakers, let us end the discuss-
jon at 7 o’clock, Let us send a clear
signal to the hon. Home Minister
that he has to reply by 7 o'clock
We will wind up the discussion at
7 o’clock. The half-an-hour discus-
sion may kindly be postponed for
tomorrow or the day after tomorrow.

THE VICE-CHAIRMAN (SHRI
MD. SALIM): Mr. Minister, do -you
want to react?

3. T AFHT : JFAE I9-
FATULT HARA, IAEAE "Il F
Sar w21 &, & g A Y ¥ 9w
Fsr ognr  fnm @, AfwA waF wEw
Il v @gAfd ¥ Ag T gET °r
f& w7 foarg & St 1 owme ¥
o AT & T 8F ﬁ% amafa "gr
& | #9 g wely ST & qrE W fasrarEr )
SHRI GURUDAS DAS GUPTA:
Let wus also send the message that
the discussion will wind up at 7
o’clock,

THE VICE-CHAIRMAN (SHRI

MD. SALIM): Let us continue with
this. Let the Home Minister come.

=t dox fosy Y : aT=® SHA
grEw, 9% fEgar o) S@Ed, F
fRATOAT FEETT F arQ wue
gu gq Ft 9o W oA 9T 't F
gEm z2, gu fael w osew #
FrfeTa T ta'QT FfeT oT=mAE 12
mé%sﬂwﬁ%'ﬁaﬁ‘r ETATHT
g faar o gAY dR aT FEs F
oqred OF waEr fRY waEEy &
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OIAR H 3IT-9IT qRe7 W AR
9% geY F I g 9 F AETH N
uF F1C 6T @y ghmar &7 a1 o
& g7 afmdr R o famr st A @
A AT F AR FEAr d IT HEE
F A w) AW & arady WK Faq
& gmA | FA oS &, 9w &T
nEEA S9E ¥ WA At e, nwe-
A, fag AR ﬁmi ST TR TTRER
Ty faafy off g ¥ area® @l
g, it fech & awas v @,
fgg%a‘r'r F et w1 & o A
33 ¥ a7 v g, §7 F A @Y
@ F1 99 F faw, weAr ondd
gag @1 fyar owd % fau
IFSFE F WA WA
oY AT qe aT 3 | gae
3 &< oAy qifvst e g g€
fa@ts £t St gwS &1 ow arv Y
Fata w2 AT wTeEy off W1g ag g
qrEd g1, WE ag JeAT qIEdl e | gd
3 A9 F (U gw=E F ogIm &t
qARFAR AT & gow fx =51 &
TN SATET AWH F AE@E HEAA
gIREFY, T W awwarfas uwar
fey avg & farew adt @ | &
AFAT § D HAT A IH T AL
®IHY ATET FT, ®WT UFAT H
fames = Fafrw A 27w wg
fa Wt T w1 mTEeT A8 2,
g QX FW &1 ATAAT § W R
W FT GETHT  HT HTHEAT %a’m’%
[ ogArT wiEms wusaEr §, zEat
T AN FEF THRT TYAT TG 8 |
AT IAF( [AFE@AT, W A FART
AFTLAT, FFE ATAT o FIAKT HFTIAT
ggr o FrAAE F ogry fywr gt
AH SR § T AT ST Ew
SAT AFEAT FIT |

aATS A 1 ST HET 2 98 OF
TR % oI S TA AT THAS H 7S
fra TER T T E F FHILT AT D
oo =iz gurz 3w S farz T FA. §
s aEER o os| ALY
FT T AT FW g | aria-
qﬁEﬁ‘?ﬁHH‘%%Wﬁi“ﬂ'ﬁ'ﬁ?ﬂ'
Fr, fSa a97 F1 #AX ﬂm‘ AT
Fr yoere frar & sey WA Uw AR
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frr ag weits sft & fF gama a8
AT, FATT A TETA, @A
7z aifwarie wfeEe A gf ®
6 fawesv ¥ 77 WoF ¥ o9 FAEE
ma%www&aﬁ#‘r-@w
g § femsw swr W@ 9 )
FITH F AL FI5 F WIW sﬂn‘rqarra
gu 4, fRuEErETET e gu 4 99
A w7 S g9 39 gEA W fewaw
FIAT AT F | IAKT FAGH AT
TgT 4 AFT AA AFWE F AT
HEAT TTAT & & I wAfAer Y wEw
g Qi gt & g frar o)
I EIFE & WaT uF OOr FrarEe
o% q|r #ige A fager g9 ¥
97 BIFAM AT ATH  FH  aEErA!
TR AEl FT 8F | TN 4g AACERT
g At TgET &F47 AT fF g7 ;R
F1 I AT T qFL, FO ASAMES
T FHT AN I§ awErs F1OFAET W
wad gr ug wufeT @ awar fw @
TT*W S aeyd ¥ gr § 3 A T
g 9 13 gmIRl § qFET AW
7Y, RN FT AT gU I gAFH
T OIEF FAC AIAT gﬂaﬁ I TIETT
fFar & 1 o qFET 9T oF aEY
AT gIHT Y faawy fagEy o
WA KT AQ A FT B | A
aadt wifow & dee o WEATT g
IqF & N AFGE G-@WT BEAAT
At 7mad # el 71 70 T@ &
A% F A7 | gifaw F i §
FEATE ST A0 E ) gAEa ¥
oIdY [ 9TATT FT AT FET F O
afsa ¥ gwwa 7 Ag TIEET  FAT
A fF oag A @iw geTmw ¥
TR H HFET AW AL | I AW ¥
St oS grar §, o gaw faer wr
TET AT § A WL g
AR A gFMF aF AE Y A
X 39 FAZg F1, IT gaAfsAr
F faad o9 g 3w AW Ay e
AT T ¥, uFET ¥ SHe-IHT wom
AT § A AGAT T THE Ta1 SO0 |
qg FAHER 97 i aw g fF

AT 9 AT FT THE FA P AA-
fasr §, g wEwg @1 a@iy F
# faalyd & az arfqm v 0
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Afipr AR AT AR ¥ ooF qgl-
foram 3= fafeex agg #1 g aTT
Femr g fF fegerT 1 mgma
¥ aF AT wew AET A S S -
OF T o B, R R ¥ ATz
qrgs 7 W1 gla®T §oT & Tgh AR
g FaaAd & W‘zﬁ%xrra'mw%ﬁm
T® ¥ gEWaar W o@aq fam g,
™Y 21 FHT 500 FilT wIT W
St gie< g qrEUAIST FAA o AT
¥ T Wi FT A9 g5, UF FA
qEF T grrr? wF F AIT TTRE AT
TG w1 GEA( AT § 38T AE 04T
sac & {5 #fw F amEeE gnﬁ
I g F1 w7 fey oF-ar

F 33T FAT WAT ga " -sﬁawra'r
o & HAC gA AT RIFAA Y
g 9% e aga' & wfiFgT g )
mg AAPFA FET BT g | ¥

a2 FIA AEW F owst § O
o FAt F grEE AR Wew A
g0 ¥ | wFAE, RAY, I6E ﬂ'{
Fve § gU % | AFT T aE

gHaE q% 'T=?-f“r qTC IEE H gT A |
forge & 3w ag F 49 g7
T 37 gaTAl &1 AEEar fHar
3 uF I3 "ﬂiﬁﬁ'(il'lﬂ Y gE F
& ¥ 1 g wgm fw ooEr ATFATT
Tq IME TN AT o e
¥ foewa § =@ feosr F
Al IT FA 1 A7 wiET '@'Frgtr

g =T FaY F1 Frfuw wA TR |

daaEdr A1 gH 9T T TE
TAL, T T 3H qaesig aAT ATfRT
TTT AT W"T Fifgw 1 ST gqrfr
qU@ @ ¥ qrEy ot @ I
wrET AwE T AT GELd §

(Iraamems (=t vz zans fag)
AzETT g )

oA T UFIT F x4l WY A
¥ faw agaedi & f& @@ mudY 29
amaﬁﬁmﬁgaaﬁrﬁm Tqmo f¥
it w1 99 9% gawrd gt A% | A
mar g fafreex aem &, adfie
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) Bombay on
st e e gt (Fr 2
IATEET (Y, TETE F T U ALT-
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FTFIFE § | Few aw FT AU
agaT § @ aR e 7 R
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qfd =R @ae T & FF T Afeq &
AEF i T & | T G AR T WA AN
awul ¥ ag @ FfRETE FAMA
At TF e TR gFar &1 are e
€, T EE< AT d A o, JEE
I AOH F & | AlHA 98 AF 2|
awaed a1 feegr 5 &1 § T8 919 =W
wed A FET A g 58 WIEE
oAU & alg ol qREg A AN A I
T Wy for § ) ag =g fam §—
ZEE) 31 qeg & FwTS q¥ AT Fifgu-
I 93w 78 & Frselw g 3w |
T Al fawd g1 a5 § A1k ST
HiT W faws 7@ &1 1 a8 dud
qg G&F S 645 F AR O feqTd )
ZFT g9 WX 3F Ty Ta &%
ar ag am ¥ fau s AR 99 fRed
wfral & 99 s R fooms
FTH FT G §, TF AET W RO 1w
ST T 14 AT § Al g 9 9g &
gl X OF A FI, YIS AFged &
FEd AT FE 6 faws T & e
AT EHTCH, WAH Gard  eAr
FE ¥\ A g fF oA Ao
qITHI FT R AR 3 S
AT 3EF 6 feEvaR A S =T arEn
HOT WT T NG q @ | I 6
frerare F AT 495 § oY §5 gIT AT Tk
FIC FAWATHL 5 T 9 (0T FTAT
7T I qETAeg & F[e Wl F AT Sy
AR gl T mer @ AT S
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g oSt 3w s faeed, SR

g Wl g% & SEET RO O
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Bombay on 12th March, 1993 —
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TR, § 0F 99 0 Ay @ g R
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T Hw g, zav faer o gGiafe
TN gT e F oA AW N ag
@ W g fFoag St A-
ffver fgdts § sz A W
g@er g | ag fredr W& qwT ¥
99 afgg W 7 ogear W Igd
g ¥ 1984 F WwE g¥ 43
gz Hfuea fedt g sEw
9% AxE W gHTT R R@ifaET
feft & @@ T @ gEW
oy, FAG F AT FT AT g2 |
I9F & WA AT w47 g ARAL
FoogFd o & owrar faar
FAFT FEEAT N | FAT qT A
AT A7 oM B Fewwr § oY
FG AT § Al H o0y ¥ F |/
HATO H FERT AMEAT a9T  ATEAT
g ag <t 3o wiEar § AR
Wew # @ d@ ¥ g gar
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fadsr q’{@agawmmmﬁ
T owfew & W} | AT a9y
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dag § foaar o a@ =W §
FHRAY  §  IFHT @A WD SAT
e 1 @F a@ F fRoww ¥
Fgm, & Al @'FTEFTT&TE
JUawTeTe Wgrew, fF & GFr d
aqY WO N eI FE e
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TfEd o W I @ AR
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Aes 48 @ & T 3O
feq farar § 7 e e
g afs g1 wr § e &, =
TQ@ #H W Ff A, 9g 99
grT A fagear g, fEer &
fAIT ¥ T A o6 femwme W
Foiw 2, A WX 9T T mawe ¢
T|gE@ & WEF § 97 9T wfgaw
aF T faw ow, Oy gagawe

Wi g wi Swfga wv
IGFL AT E, AW A WA T
& N T@FC gl dEq7 91T q-
7 @I SIS q9r W aIT A
[ AP WEAFTT S ar g9
qF ENT 1 T wedl F grg A9
3 @er  fam wwEr sgaaga
reicll

SHRI JOHAN F. FERNANDES
(Goa); Mr, Vice-Chairman, Sir, the
senseless act on the 6th of Decem-
ber at Ayodhya has put Indina on
the international map of terrorism.
The Home Minister on  Friday
already made a sttement suspect-
ing g foreign hand in this. Sir,
there is a gimilarity between the
explosion which took place in the
World Trade Centre in New York
on the 26th of February and the
series of explosiong that took place
in Bombay on Friday last. The ex-
plosiveg used in these bombings, the
one at the New York Trade Centre
and the series of bombings in Bom.
bay, are similar in the gense that
they are nitroglycerine-based RDX.
So, I think that there is evidence
to say that the hand of international
terrorism is involved in this.

Sir, the honourable Minister has
made an incomplete statement. I
think the statement ig not up-to-
date. I say this because in today’s
newspaperg we have read that some
suspects are being apprehended and
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we have also read (hag a scooter
hag been impounded with 8 lbg of
RDX at Dadar. But this has not

been incorporated in the statement
hers.

Sir, if we analyse thig bombiizg,
it started ap 1.20 P.M. in the south
of Bumbay ana it reacned up o
Juhu ang the last bombing was done
in the three hotels and the ciosesi
hotel o the airport. So, there was
a systematic plan and the get-away
poing was kep; open. We have seen
that the airporis were not bombed.
There are two airports at Santa Cruz,
one ig the nauonal and the other
the internatical and we saw that
the closest hotels to the airport were
bombed, I do not know whether
ehe Government had reacted very
soon and geen to it that the airporis
were sealed. I think ¢he Home
Minister ig here now and it would
be appropriate for him to throw
some light on thig agpect, whether
the airport was sealed, what the
response was how long they took to
seal the airport and so on, This
must have been the get-away point
of thoge terrorists.

Sir, the papers have already men-
tioned that two suspects have been

apprehended and both of them are
foreign nationals. It is algo men-
tioned that one of the sugpects 1

do not want to name him  here
according to the paperg, belong to
a naighbouring country which 1is
south of India and the other suspect
is abgeonding. It is goid that he is
of foreign origin. So, | would like
to know from the honourable Mini-
ster whether the second suspect
who ig obsconding 1is of Indian
nationality, It ig mentioned in the
statement in para 6 that so many
rifles an empty magazines of AK-56
impounded from that vehicle and
the suspects are absconding. Most
probably they would have left the
country. So, I want the hon. Home
Minister to throw -some light on
this matter also,

{i5 MAR, 1993]
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Sir, many hon. Members have
menunoned 1n Lhig august House that
this 1s the gecond international con-
spiracy of a major magnitude, the
firsg being the agsassination of our
former Prime Minister Rajiv Gan-
dhi, And there also, our Intelli-
gence had totally failed. 1 do not
Know whether they had informed
the Government, And the responge
was slow ag mentioned by Mr, Jag-
mohan. But I wang to say here that
the agencies, the IB an the RAW
have failea ug miserably because
thig is not spontaneous. We knew
wha{ happened in Bomboy in Dece-
mber ad January, and something
wag expected, And the Chief Minis-
ter of Maharash(ra hag rightly point-
ed out that it may be a reyenge. And
I do not know wha; our Intelligence
agencies were doing. Sir, again, we
read in the paperg that we are seek-
ing the assistance of the Interpol,
that we haye already got something
from the Interpol, from the Union
States. And we have algo requested
the Interpol which hag ity head-
quarterg in France. And the Gove-
roment has algo mentioned
in the statement about a certain
country from Western Asia May
I know from the hon. Minigter whe-
ther they have contacted the
Government of Israel because, Sir,
their secret agency, the Mossad ig
very famous in detecting such crimes
and international terrorism So, 1
think, the Governmen; should come
out openly rather than just be vague
about it I have said that the IB and
the RAW ghould be overhauled.
The RAW was formed in 1974 or
1975. And the basic aim of forming
the RAW was to counter the intelli-
gence activities of CIA and KBG
during the cold war period. I think,
the KGB is not existing now, and
there is no cold war ag such, So, I
think, we have to change our atti-

tude towards our Intelligence agen-
ries. And 1 think, their basic
work s now just to collect intelli-
They cannot investigate. So,
gerioug happenings

gence.
in view of the
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in Bombay and the impending
danger elsewhere in the country, I
want to know from the hon, Mini-
ster whether he will give 5 thought
to see that these agencies are over-
hauled. We read in the paper that
the IB and RAW are always at the
point of disagreement because they
have some  colonial hamg-over I
am told that there are fights
between the IAS and the IPS cadres.
So, I wan; to know whether the
hon. Home Minjster will overcome
these difficultes and see that ga
broad-based Intelligence outfit is
formed in the country to fight and
to give assistance whenever such
terrorist activities take place in this
coun(ry.

Sir, the speakers who parricipat-
ed in the debate congratulated
the people of Bombay, the
civilian people of Bombay who
came to the rescue of the people
who suffered without knowing their
creed or caste. T feel that they
should be congratulated, and this is
the height of secularism.

With these few words, T hope the
hon. Home Minister will respond to
my specific queries. Thank you, Sir,

guawnrsas (= e Iaw fog)
ouNE S, 99 frAe § ww ween
STa Fg SfeT | IEH a1 g AT ST

m

S & |

SHRI JAGESH DESAI: Sir, my
‘name is there.

THE VICE-CHAIRMAN (SHRI
SHANKAR DAYAL SINGH):
According to the list here, he is the
last speaker.

CYRI JAGESH DESAI: Sir, I be-
lcng to Bombay. This will be an
injustice to me...

SHRI SUKHOMAL SEN: Sir, he
may be allowed, We want to hear
him.

[RAJYA SABHA]

Bomb Explosion in 432
12th March, 1993

THE VICE-CHAIRMAN (SHRL
SHANKAR DAYAL SINGH):
Don't worry. I will call you, Mr.

Jagesh Desai.

sf AIPAIT ARAS TIE AW
HEAT : AT AT qIEd, ST TR
TTEAT FT FA AT H, T-FGT'T( agT

T Fg M I

g9 ¥ qgw af & HOAr qrer
T T ¥ AR OEr % ¥ S
TRl EA O, JEw gEat 4 Fg
FLH AN ST gHEAr § = &
I HEgE Fa@l g F aE § TEE
w@IeI 3 9§ arde g S99
AT UF FHT A 99 F S § a9
ANT FAT TEF AR AT | TG T
AT TEL GAT AT 1985 & W,
9§ UF eF F FIL @l qE T
TAET TR F FO  HAHAFA
wifsEl # g fHAT T oan, W
IEF 280 @M AL FT ¥ | FHST
qifex FT 97 I TOA A9 g, o7
qT I F qAeeg AT AMgY |
¥ goaq g 5 a=E 3 oo z@R
ﬁnw%ﬁﬁw%wsaéﬁ
¥ wifs fw 9% =@ Fed W
goemg ot @ § qumar o 5 fag
TE ¥ Az # faese fe wan

< gqrcr e arfaeqra @t
3SR AfRE Y avh WY 2 e
TEATE. F 9, WA 3 a1

s,
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g fufeet arga | ag s & fw
firerg wet M fagme, N
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THE DEPUTY CHAIRMAN: Mr.

Jagesh Desai. You are the last spea-
ker.

SHRI JAGESH DESAI (Maha-

rashtra): Madam Deputy Chairperson,

I am thankful to you for giving me
this opportunity.

First of all, I would like to pay my
respects and homage to all those who
were killed in this tmagedy. I also

convey my heart-felt condolences to

the bereaved families. I pray that
those who have ben injured may have
early ‘recovery:

Madam Deputy: Chairperson, I mm
thankful to the hen, Members, from
all sides; for complimenting the people
their co-operation. :
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SHRI JOIN. F. FERNANDES: exchange. There may be other rea-
You are one ‘of them. . sons, but this is one of the primary
reasons, according to me.

SHRI JAGESH DESAI: I really . .
feel, from my heart. The whole Medam, throughout the discussion
! today I was present here. Barring

House, including myself, feels thatthe

people of Bombay are very courageous *
and in any crisis, they al] come toge-
ther. 1 remember, 31 yeers back,
when there was the Chinese aggres- .
sion, people vf Bembay stood as orme
man. Whether it was the Jana Sangh’
Perty, whether it was the SSP or the;
PSP or the Congress, all worker as

a team, but things have changed now.
Madam, terror was created in Bom-

bay in the month of December and

January. One of the objectives, ac-

cording to me, was to terrorise those

who had come from outside Masaha-

rashtra. Many had left Bombay esnd

gone to their native places. Now they

are teturning. I remember  that

nearly 40 to 50 per cent people had

gone from many industries mnd thus

production had suffered. When they

were coming back, this has happen-

ed. 'This is very unfertunate.

Madam, this country will remain
united. There are some forces who
want to ‘weaken this country. Some
are adopting political metheds and
some want that this country should
not develop economically. T do not
want to go into all the reasons, but
I do feel very strongly that one of
the reasons is that there are gome
forces who do not want to see India
stronger. India can be stronger if
it is economically strong. Several
decisions were taken by the Govern-
ment. Financidl organivatione of other
countries are allowed to have their
shares in the Tndian stock ewxchange.
By having this kind of blasts in stock
exchanges a 5itnal has been given,
“Do not come here, do not invest
here.”  Sinillarly, the bomb ®last
at Centaur Hotel both at Juhu
and Santa Cruz and in a
hotel of Bandra; what is the sipnifi-
cance of that? They want to tell
the tourists that they should not eome
to Tdia, 5o thaf we do not get lexelon

one or two poinis everybody has
spoken for a strong Ihdia. They have
not taken .any partisan view. 1 also
do not want to take any partisan
view, but usnfortunately, 1 want to
stress upon one important  point
which has pained me, and that is what
Mr. Advaniji has said in Bombay. I
have the highest respect for him.
When he was in thig House, I had
the highest respect for him. He bas
said, “1 suspect Pakistani 'mvolvamez_;t
in this” and that also he has sud it
in Bombay. What effect is it going
to have? Already there are many
who mre always saying that ‘mn_y
Mushims in Bombay .are pro-Pakistani.
And if this kind of thing is geing. on
in Bombay, what kind of effect will
it have in Bombay? That is why. L

am worried that such a sonior and
seasoned leader should have gone
ta Shankarraoii and ‘waid that 1:h1s
i« what he felt. Madam, this ind

of statements should not be aTlowed.

We should not close our mind. TIf
vou are savime it oz a part of your
ideology or beeawte of your ‘whim.
then we will come to wrong conéh’
cierg. Already an énauiry is  beine
hald. T.et us wait till then. ™Nn
then uwa <honld not talke the name -of
anv eountrv, whether it is Pakistan or
and other COUMtry. And if
anvr countrv iq invalved.
i+ <hAuld mntn that thig country will
neve~ fargiva that ecountrv. People
nt thig amnntey WAl sav that now vou
hewva fn taka enme aetion and T am
snra  apw Aovarnment. whether this
Covarnment ot amv  ether Gevern-
ment. i take action. Medam, dbout
tha serooter -+ Naigson. urfortunately,
the Wnome Miridte- baw not made a
mentinn af it i Fha ctatement. 3o
+ ewnlasive materidl was found in
the dicky of the scooter, and the
Polee Commistioner, Mr. Samra, has
said tha¥ ‘this Wind of an explosive is
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not availasly in th's country. That
means i 1. <81 Dave colpe .win out-
side. oinuarly, @d  tuese  blasts
were so meuculously oigua.wed that
it must have taken many days to do
it. It couid have been done within
one or two days; it could have taken
even a month. But then, what were
you doing all this time? That is the
question to which I am not able to
find an answer myself.

Then, out of the 235 dead kodies, 83
are still not identified. Is it because
tliey are beyond recognition? Here I
have my own doubt—I may be wrong
—and you may have some clue from
that also. Maybe there was some
suicides squad inveolved in it I don™
know. When these 83 bodies are not
identified till now, we should be very
careful about it @nd try to find out
whether anybody belonging to sucha
suicide squad had also died in the
blasts. It is possible that we may
get some clue from that also, Again,
about the scooter, it is a new scooter
registered at Thane, Who is its
owner? You will have to find out
that also.

I would hot like to say such, Madam,
but, lastly, country cannot be desta-
bilized by anybody. The people of
this country have always remained
united. But you have to show to the
people of this country, by your firm
actions, that you mean business, and
you have to find out the culprits
very early. Seventy-seven hours
have already passed after the inci-
dent, and even after 77 hours we
would like to know some informa-
tion. - If it is not to be divulged, we
leave it to you, if it is going to ham-
per your investigations—which  we
do not want to happen. But if broad
indications could be given so  that
the doubts of some Members, includ-
ing myself, could be cleared, they
are welcome ... (Time-bell rings).

Madam, T am thankful to all of you
for praising the people of Bombay.

[RAJYA SABHA]

Bomb Ezxplosion in 448
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But there is one tning which fmmust
point out. The Central Government
has not given e, «lnd or finanecial
heip to all thes. affected people.
Secondly, 15,U..  hutmentg were
bu:rnt down - fhat time, Now all
thoga ‘fumilies e to be rehabili-
tzled. The Swic Government can't
do it. For thui purpose also noth-
ing has been given by the Centre. So,
I pray through you, Madam, that
substantial amounts should be given
to all those who have heen displaced
so that they cen be rehabilitated pro-
perly. 2o

With these words, Madam, I thank
vou for the opvortunity given to me.

THE DEPUTY CHAIRMAN: Now
the discussion is over. But I have
been told by the Minister of State
for Parliamentary Affairs, Mrs. Alva,
that it was told that the reply would
bz given tomorrow...(Inferruptions)

..Plegse listen. She is pointing it
out so that tomorrow she should not
be blamed, the Chair should not be
blamed.

SHRIMATI MARGARET ALVA:
And I should not be blamed tomor-
row because they have gone away.

SHRI GURUDAS DAS GUPTA:
It is the wisdom of the House.

. .. (Interruptions) ...

SHRI SHANKAR DAYAL SINGH:
Madam, I want to tell you what the
fact iz. Shri was not here. This
was decided earlier, perhaps. But
we demanded, the other  Members
also demanded, that because the Home
Minister was giving the reply today
in - the Lok Sabha, it was necessary
that he should give the reply today
+2c1f in the Rajya Sabha also. This
nas been decided here, Then Dr.
Abrar Ahmed had sent a message to
the Home Minister and so the Home
Minister has arrived here,
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SHRIMATI MARGARET ALVA:
Madam, I am just clarifying, because
all the leaders were here and they

said, “Do it tommrow”. ... (Inferrup-
tions) ...

THE DEPUTY CHAIRMAN: Order,
please. Let her speak,

oY RITE Fd g Al A
| gIE WA AT g TR =
g7 @, fre Sifaaem

SHRIMATI MARGARET ALVA: I
asked all the leaders and they said,
‘We will have it tomorrow.” That’s
why I have told him that it is tomo-
rrow. I am just clarifying Tomor-
row they should no¢ say that they
were told something and I did some-
thing else after they had left,

SHRI S. B. CHAVAN: Everything
{ have said in the other House will
come in the press and in Rajya Sabha
it will go by default if T reply to-
morrow. Thar is the only point.
Otherwise it will not make any diffe-
dence whether I give the reply today
or tomorrow,

THE DEPUTY CHAIRMAN: What
Mrs. Alva wants to say is that as
the Home Minister was busy in the
other House and she was not sure as
too how much time he would take
there, it was so decided that, maybe,
e would reply tomorrow. Now, as
the Home Minister is here and he
s willing to answer....

SHRI KRISHAN LAL. SHARMA:
And we are willing to lsten.

THE DEPUTY CHAIRMAN: Agre.
cd. You are willing to listen because
you are here, but those who have left
the House. assuming that the reply
would be tomorrow, may be upset.
... (Interruptions)’. ..

{15 MAR. 1993]

Bomb. Explosion in 450
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Just a minute, please, They may be
feeling that ... (Interrupiions)

Piease. They may be feeling that
4irs. Alva or the Home Minister did
not do what was decided g  be
dune in the IHouse, So, the blame
wowd be un them, It should be
iike this. Now, if the House so
agrees, if whoever is here, wants the
liome Minister to give reply today,
fine, If the House so agrees that he
may reply tomorrow, perhaps, he
may be able to give more information
tomorrow at twelve o'clock, It is en-
tively up to the House. He is here,
and if the House so agrees, he will

reply. ... (Interruptions)

U T W WAL : A O
I W&l § f& o @ify dad
& I A7 A T ogAl E
foag w9 & 1 W AR
T ol Fa € fom ¥ {em,
al aF g
(samwrw)
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The House is in order. The quorum is
all right. If Members feel that the
urgency of the situation, as the Home
Minister has replied in the Lok Sab-
ha, is that he should reply now,
I will ask the Home Ministed to
reply.
an fuffeex ama, Sifad

SHRI S. B. CHAVAN: Madam
Deputy Chairman, I am sorry that I
could not be present in the House to
lisien to the different arguments
which weer put forward in the wake
of this Calling Attention motion.

I join ¢the House in sending our
consblences to the members of the
berecaved families. We will give
whatever assistance possbile to the
members of the  bereaved fa-
milis. So also for all those
who haye been injured in  this,
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the House will definitely join  me,
that we pray that they should re-
cover earlicr and that they should be
able to have their own vocationsg as
they were doing beforc,

Let me take this opportunity of
submitting especially for the inform.
ation of the hon. Members that the
kind of patriotism, courage and
fortitude which the people of Bombay
have showtn during this episode, in
fact, descrves everybody’s applause
for having done the right hting in
fact, in such an hour of crisis, and
they deserve all our praise. Bombay
has always been for a good cause,
and whenever there has been a cala-
mity, Bombay has always risen to
the occasion. They never considered
any kind of calamity in terms of this
religion or that religion. Whosoever
has suffered, irrespective of the reli-
gion he belongs to, ultimately, is a
human beiing who has suffered, and
the people of Bombay consider that
it becomes their duty to help every-
body who has suffered in this matter.
When an appeal was made for don-
sting blood, you will be surprised
that there were long queues for it.
It was an unprecedented sort of
thing, never heard of anywhere,
that thousands of people, just on an
appeal, on the very day assembled at
different hospitals, donated  their
blood, and they were prepared to do
any kind of sacrifice for helping all
those who, in fact, had undergone the
suffering.

Madam, there is one point which
now, at this stge, I would like, to
take up, and that is about the limited
kind of statement that was read
over here, Maybe an impression
might be created as if we are both-
ered about only the ectnomy of the
country. 1t is not merely the econo-
my of the country but the kind of
instability which some of the count-
ries round abou; are interested in
creating in our couniry, which, in

IRAJYA SABHA]

Buib Expiosicn i
12th. Mareh, 1993

{act, is a matter for great concern to
aii of ws. It is the unity and integri-
vy of the couniry tg which a chail-
crige has been given by all those wha
would like to see thai our country is
weakened. Th ekind of repuation
that this country has been enjoying
in the comiiy of nations also gets
adversely affecied, That is the kind
ol situation that some people have
been treted in. That is the Kind
of situalion that some of Lhe people
have been intercsteq in foo,

452

Madam, I have just gone (hrough
some of the points which were raised,
Hurryingly 1 mus; say thag aciually
we ate still considering as to what
needs to be done; 72 hours or 77
hours have passed, I must say at the
obutset tha, we were in fact, strug-
gling for getting some kind of a
material which can be chemically
analyriding order to¢  find out what
is the kind of material which has
been used. Unfortunately for us, we
could not get any splinters because’
chey were al]l plastic bombs.
In a plastic bomb no splin-
ters  are available.. Everythingh
bursts out and no material becomes
available. Bug fortunatley for us, in
the scooter, which wag found, not 8
¥ilograms, but 10 kilograms of mete-
rial has been found, $So, that can be
a very important evidence and it
will have a tremendous use in anly-
sing as to what is the kind of mate-
rial that has ben used. Why I have
said—and alsg the Prime Minister hag
said—that outside agencies seem to be
inyolved is because of the fact that
this technology is not available in
India. For the first time an umpre-
cedented situation has arisen, which,
in fact, has created a feeling in our
mind that some of the counfries out-
side seem to be interested jn destab-
ilising the situation in our country.
Which are those countries is a matter
which we will have to find out. But
I cannot possibly say without any
fear of contradiction that this is the
agency which is involved. There are
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differen; militant outfits which are
available, There is the LTTE; there
is the Khalistani force; there are
Kashmiri militants and there are
other outfits which are available in
the North-Eastern region, When the
Guestion was raised, I have seen the
interview given by Mr. Advani. I
am sorry I cannot use his name here,
because he is not here to reply, But
still he happelns to be the Leader of
the Opposition in the Lower House,
That is why it becomes my duty to
bring to the notice of the House that
they seem to have come (o the con-
clusion that it is the IST which seems
tp be very interested, and we have
to take action against them. I do
not hold any brief for ISI at all ISI
had been mainly responsible for.. ..

SHRI JAGDISH PRASAD MATH.
UR: He said it was good conjecture.
As you said there is an international
conspiracy, Interinational conspiracy
can be that of any country, Similar-
ly Advani’s remark was just a con-
jecture. He said it was just possible.
He was not sure of it

SHRI S.B. CHAVAN. I have no
objection to that. Actually ours is
also a conjecture (Interruptions) .

THE DEPUTY CHAIRMAN: If
everybody is going to interrupt, the
Home Minister will not be able to
reply. 1 would not permit, Let him
reply.

SHRI PRAMOD MAHAJAN: He
has named my leader, T was present
in the Press conference where Adva-
mi  Ji pave this reply. There was the
foreign Press also there. Everything
is recorded. He said: Taking into
account all the situation what they
are doing in Kashmir, what they are
doing in Punjab and wha; has happ-
ened in Bombay, the needle of suspi-
cion is towards the ISI. This is what
he said Nothing more than this.

[16 MAR, 1993]
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SHRI GURUDAS DAS GUPTA:
Just a minute, Mr. Chavan. I would
like to draw the attention of the hon.
Minister to the stalement that he has
made, He is now referring to foreign:
militant groups. If he had referred in
his speech that he had made in
Bombay that he is holding foreign
terrorist groups responsible for it,
then things would have been clear.
Instead of that he has stated foreign
country’. To refer to a foreign coun-
iry is one thing and to refer to a
foreign terrorist group is another.
Therefore, I shall mosy respectfully
submit that the whole confusion
arises out of the reference to the
foreign countries and it has  been
taken to the illogical extent by WMr,
Advani, Leader of the Opposition In
the other House.

THE DEPUTY CHAIRMAN: Let
the Home WMinister reply... (Inter-
ruptions) ... Mathur sahib, the ques-
tion was put to the Home Minister,
The Home Minister has made a state-
ment on the Calling Attention mo-

tion. Let him reply to it.

st g wETem ¢ gAY oY
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# & S99 kg ox w0 aw
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SHRI S. B. CHAVAN: 1 stand
by what I have said in Bombay. I
don’t deny what I have stated in
Bombay. Some  people say that
there has been a contradiction bet-
ween the statement given by the
Prime Minister and the Home Minis-

ter and the Chief Minister of the
State. In fact, there is no contradic-
tion, All the three of us are unani-

mous on this point, We never said
that it is a foreign outfic which is
involved. We said that it is a fore-
ign country which is involved and
the agents are ours. These outfits
have hecome the agent of a foreign
countrv  According to mwe. it ig a
treachernus act So a1l those persons
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were involved in this thing It will
be the responsibility of the investiga-
ting agency to find out who has gone
against the interests of the country.
I can  assure the House that as soon

as we come to a deflnite conclusion
that somebody. ..

SHRI GURUDAS DAS GUPTA:

Why do you refer to a foreign
country?

SHRI S. B. CHAVAN: A foreign
country will not come by itself. They
will employ the local agents.

SHRI GURUDAS DAS GUPTA: To

say a foreign terrorist- outfit is ano-
ther. .. '

SHRI §. B. CHAVAN: No, it is
not a foreign terrorist organisation.

SHRI PRAMOD MAHAJAN: Why
do you compel the Home Minister to
say that a foreign terrorist organis-
ation is involved? He gaid that a
foreign country was behing it.

... (Interruptions) . ..

SHRI S. B. CHAVAN: In fact,
there is no contradiction. I am defi-
nitely stating again in this House
that it iz a foreign country to which
I have referred. This was done
through the local agents. It becomes
our responsibility to find out as to
who these traitors were. If they have
done this ... (Inlerruptions) ...

SHRI GURUDAS DAS GUPTA:
He is referring to a foreign count-
ry instead of a foreign terrorist group.
This is where the mistake lies, ...
(Interruptions) . . .

THE DEPUTY CHAIRMAN: Order,
please. Mr. Gupta, please take your
seat.

SHRI GURUDAS DAS GUPTA: To
say ‘a foreign country’ iz one thing
end to say a foreign terrorist organi-
sation’ is another thing

THE DEPUTY CHATRMAN: Please
take your seat, The Home Minister is

[RAJYA

SABHA] Bomb Explosion in 456
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giving his reply. He is the Home
Minister of the country. You have
expressed your opihion. You don’t
equate the two. If he Is  saying
something here, he is saying it with
all rssponsibility as the Home Min-
ister. Why are you objecting to it?

SHRI S. B. CHAVAN: Madam,
the statement made by the Prime
Minister was, ‘“The brain is outside,
the hand is inside.” What does that
message convey? He should under-
stand it, Actually it is not any out-
side ' military outfit which is involv-
ed but it is a country which, in fact,
is involved. They are doing it. They
have been instigating. What exact-
ly is the result is a point which we
have to go into and try to find out
as to how best we can find out.

Madam, there is only one  point
which I want to say. I do not know
whether this point was raised here
or not, But the eondition in which
a scooter was found T feel I must
bring it to the notice of this House
because it is a very important thing
to know that a scooter - was left
there. The dicky of the scooter con-
tained about 10 Kgs of high-powered
plastic explosives. The scooter  was
taken charge of by the military bomb
disposal squad. A preliminary end
quiry indicated that the explosive
substance consisted of RDX  chemi-
cal. 'The scooter was placed with the
explosive device on the 12th March,
1993, The detonator o the explosiye
was connected with  the ignition
switch of the scooter. According 1o
me, this is a very important eyiden-
ce. Both the igniter and the explo-
sive are very important materials
for matters of investigation. I do not
know whether the hon, Members
have referred to that point here.

SHRY MURLIDHAR CHANDRA-
KANT BHANDARE: You have refer-
ved to this as an important eviden-
ce. Tt has aready appeared in
the newspapers. They said that some
important elues. .. .
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SHRI S. B. CHAVAN: Madam, if
the hon. Members are in a hurry, I
can say about the other part also
There is a very important clue which
has been found. But it will not
be in the public interest to divulge
what they have found. I can merely
say that they have found something.
And if it leads to a postive conclu-
sion, T am sure the entire conspir-
acy can be unearthed. But in these
mattiers, you can never be sure. Lead
stories are there. But taking advan-
tage of the lead, if you can reach a
positive conclusion. then, of course,
It is of tremendous worth Thig is
a matter which I thought I should
bring to the notice of this House, We
are at it. But I must also say at this
stage that everybody seems to be
very much upset about our intelli-
gence agencies. The inteligence age-
ncies seem to have given the inform-
ation. And hon. Member Shri Afzal
said that some papers seemed to have
reported that the intelligence agen-
cies have given the information to
the Governmen; of India that the
Babri Masjid was going to be demo.
lished on 6th Docember. I can say
this without any fear of contradiction
because I have consulted the Direc-
tor of the TB on whether it was 2a
fact, whether such a kind of state-
ment which had come in the press
was a fact. T can say, without anv
fear of contradiction, there is no
truth in whatever the papers have
sald. It is a totally baseless kind
of story. Does it mean that having
ot the information, still we were
inactive in the matter? Tt is making
a vory serious charge against the
Government Of course, You can saVv
anything. But if you try to guestion
our bona fides in the matter, T think
it will bhe unfair on the part of
the hon. Member to come 1o this
kind of an implication.
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The fact of the matter is that no
such inforomation has been supplied
to the Government and to suggest
that having got the information, we
allowed the mosque to be destroyed
and just keep standing there as a kind
of observer is rather unfair on the
part of the hon, Member,

Madam, there is no denying the
iact that our intelligence  agenciet
have done excelent work But they

cannot defend themselves. It is a
fact.
SHRI GURUDAS DAS GUPTA:

Despite that excellent work, Rajiv
Gandhi was killed, Despite that ex-
cellent work, Indira

Gandhi was
killed Despite that excellent work,
such a seriss of bomb blasts has

taken place. We must pay our com.
pliments (o the Minister of Intellig-
ence, particulary to the State Minis-
ter of Imternal Security, (Interrup-
tions).
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SHRI S. B. CHAVAN: Mr Das
Gupta, you have to have a gense of
proportion. When it is a matter of
very important investigations in
which the intelligence agencies are
involved now, do we want to convey
the impression that this House is not
having full faith in them? What kind
of a message are we doing to send

to the people about those who are,
in fact, engaged in this kind of a
very important investigation? I

would rather request hon. Members
that in such an unprecedented mat-
ter which has happened in Bombay,
of which we feel very sorry, we
have to stand as a united nation and
give a message to al] those who are
concerned that in such matters there
is no party feeling amongst oursel-
ves, we are all united and we would
like to say that nobody can, possibly,
think in terms of doing anything to
the unity and the integrity of the
country. If anything is being done
on those lines, certainly we  will
stand united and give a befitting re-
ply to all those who are involved in
this kind of a mischievous propagan-
da. Tt is true that there iz a disin-
formation campaign which has been
carried on against India, And, T have
no doubt in my mind that we are
falling short of the kind of counter-
propaganda which, in fact, is requir-
ed to make matters very clear to all
those people who, in fact, would like
to hear the other side of the picture,
Every time, we find that there is a
very effective propaganda done by
Pakistan and their outfits, but some-
how we have not been rising to the
occasion in countering the propagan-
da. We will have to do something
in this matter.

Abou¢ the intelligence agencies, I
do not want to claim that there is
no scope for any improvement, This
jncident has brought to our notice
that re-orientation mot only of the
police forces but even of the intelli-
genhce agencies is called for, And
every effort will be made to see

[RAJYA SABHA]

|
|

Bomb Explosion in
12th March, 1993

that they are able to meet the chall-
enge, unfortunately if anything here-
after were to happen, to see that we
rise to the occasion and we  are
able to book all those who, in fact,
are involved in the matter, Madam,
I have done.

460

SHRI SHANKAR DAYAL SINGH:
Only one point, Madam.
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SHRI V. NARAYANASAMY: Ma-
dam, I have got only one point Ac.
cording to the reports, the bomb
blast cases have not been referred to
the CBI and the CBI has been indi-
rectly involved in the case of invest-
igation like the Intelligence, RAW,
R and D, all thete organisations. 1
would like to know why the case has
not been directly referred to the
CBI. What is the reason for it?

SHRI S. B. CHAVAN: In fact, 1
had a discussion with the Chief Min-
ister of Maharashtra, He gaid, “Now
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I feel quite confident that our po-
lice forces and the investigating
agencies will be able to do the job.
If I feel that any assistance ig re-
quired and thiz case needs to be
handed over to CBI, certainly I will
write to you” “But at this stage”
he said “I don’t believe in that”

SHRI V. NARAYANASAMY: Ma-
dam, because of the reference to in-
ternational help from U.S.A. I am
referring to CBIL
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SHRI JAGESH DESAI I3 i; true,
Sir, that ten persons from U.S8.A.
ale com’:g for helping him? That
kind of news is there,

SHRI S, B, CHAVAN:; If it is re-
quired, they will come, but I don’t

THE DEPUTY CHAIRMAN. Mr.
Gurudag Das Gupta, do you stil,
have something to say

SHRI GURUDAS DAS GUPTA.:
Madam, 1 will only say that we
appreciate the stand taken by the
Prime Minigter that on the question
of investigation we shall have to
depend on the decision and the sng-
gestiong  off the Governmen; of
Maharaghtra ang the CBI cannot
be considered to be the panacea in
all the cases. It ig for them to coor-
dinate but I would like to make one
point, In the case of handling these
terrorist attacks it ig not the U.S.A-
alone bug there are other coumtries
in the world—the hon. Minister
knowsg htem—from whom we
should take help in all pogsible
ways to locate the whereabouts.
That ig number one, Number two
is this. A large number of people
have died, In all  cages it has not
been possible to trace ou¢ the dead
because some bodies have just dig-
appeared. It is for the Government
to come to their help and relief.
But I am not talking about them.
What abour the rehabilitation?
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There are people who are wounded
very seriougly and a large number
of them may bc rendeved totally
incapacijtated. Therefore, it will
be necessary to give a rehabilita-
tion package to them, 1 know that
the Governmen; of Maharashtra has
enough financial resources. What-
ever may be the resources of the
Government of Maharashtra it
should &- the nagion®y doocern; it
should be a sig of solidarity of the
country. I would like the hon, Mini-
ster to react whether they are cen-
sidering floating any fund and calling
upon the people, State Governments
and all that to give funds. Fundg
should be very large. There should
be a sense of solidarity. The Bombay
people mugt feel the sensc of solida-
rity. Th coueatry must also feel that
what had happend in Bombay would
have happened in Calcurta also. The
people in Calcutty are giving blood
today. In Calcutta today 56 people
have given blood to be sent there.
hon. Minister should make grrange-
mentg g0 that blood can be .flown
from Calcutta to Bombay, Therefore.
T am suggacting that some sort of a
programme should be taken up to
orghize solidarity and build a reha-
bilitation fund to give aid to the
people who have been injured in a
eologsal way.

SHRI JOHN F. FERNANDES:
Madam, the Government of India 1is
going (v take the help of USA, UK
and FBI and they have mentioned
some West Asian countries also. May
I know from the hon. Minister whe-
ther he will take the help of Mogsad
of Israe]l? T am told that they are
expedits in such activities ... (Inter-
ruptions) ... In detecting such terro-
rist activitieg,

[RAJYA SABHA]
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SHRI GURUDAS DAS GUPTA
I oppose this question. The Minjster

should not respond to thig question.
(Interruptions) . ..

SHRI PRAMOD MAHAJAN: Then,
why are you putting questions?
(Interruptions) ...

SHRI GURUDAS DAS GUPTA:
That is for the Government to decide
Without finding oup which is the

country ... (Interruptions)... Yo
are indirectly indicating that....
(Interruptions) . ..
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THE DEPUTY CHAIRMAN: Mr,
Home Minister will decide what he
wants to answer and what he doesn’
want to answer. I think he is capabl
enough to do that. ... (Interruption.

SHRI S. B. CHAVAN: There are
two or three pointg Tajsed....
(Interruptions) . ..
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SHRI PRAMOD MAHAJAN: Some-
times he wants to answer something;
sometimes he doesn’, want to answer
something.

THE DEPUTY CHAIRMAN:
I know the Home Minjster is compe-
tent enough to decide what he wants
to answer and what he doesn’t want
to answer. I lcave it to his judge-
ment,

SHRI S. B. CHAVAN. Some hon,
Memberg have raised the issue about
some of the people who died but
whose identity could not be establi-
shed. In fact, I had requested the
Chief Minister of Maharashira to
publigh a list of all those who had
died and also those who had, in fac:,
been injured. TIf their family mem-
bers ara able to come they will be able
to trace them; otherwise, ag the hon,
Member was suggegting we will try
to find oul ag to how best we should
be able to help them. As regardg
some people wha seemed to have
committed suicide over there, it will
have to be gone into by the investi-
gating agency. It is not that Maha-
rashtry hag got unlimited resources.
The regources of every State Govern-
ment are Known to me, 1 know
what the West Benga]l Goversment’s
resourceg arve. what the Maharaghira
Government’s  resources are, On
this occation I fully agree with what
the hon. Member has gaid—it ig a
question of helping -the victims as a
nation, As a mnation we Wwill
give them whaftever is requir-
cd, specially to those who were,
in faet, iving in jhuggis. They
also require some kind of assistance.
I will definitelvy take up ‘this issue
with the Prime Minister and try 1o
see that some kind of help is given ro
them. As regardg those who have
been permanently incapacitated they
are going to be given Rs 25.000.
Those who have suffered minor
injuries are going to be giyen
Rs. 10,000 and for thoce who are in
hospital for more than one day
Rs 5.000 has been promised by the
Government of Mahrashtra, If Gove-
rnment of Maharaghtrg wants any

[15 MAR, 1993]

{

Bomb. £xplosior in 466
12th March, 1993

assistance even in this certainly I
will request the Prime Minister
tn send some relief from Lhe Prime
Mindster's Relief Fund...{Interrup-
lions) ...

THE DEPUTY CHAIRMAN:
Jus¢ a minute.._ (Interruptions). ..
Please ... (Interruptions)... A sug-

gestion came from a Member of Par.
liament that wg should come forward
as a nation It is my suggestion that
why not as Members of this Houge
we send one day's salary to them ag
a gesture of goodwill We represent
the States... (Interruptions) ...

SHRI GURUDAS DAS GUPTA;
We agree to it... (Interruptions)..

THE DEPUTY CHAIRMAN:
S0 we all agree that we should send
a dav’s salary... (Interruptions)...

SHRI GURUDAS DAS GUPFTA:
Let it be put on record that Rajya
Sabha Members have decided to give
one day’s salary to the Prime Minis-
ler’s Relief Fund ... (Interrup-
jions) .. .-
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SHRI MURLIDHAR CHANDRA-
KANT BHANDARE: Madam, this
arises out of the last answer. The
Home Minister mugt have been in-
formed that I had rajsed a question.
regardng compensation to the people
who lost their lives and those who
got injured in the bomb blagt. Seve.
ral properties have also been affect-
~d particularly the Malkani Mansion
at Worli. Several “Jhuggis” have
een affected. T would like to know
what steps are being taken, what
agsistance is beng given to provide
alternate shelter and alsg for compen.
sating loss of property...(Interrup-
Hons) ...
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We have had enough digcusson and
the Home Minister has given a very
caiegorical reply ... (Interruptions)
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SHRI S. B. CHAVAN: Aboui the
point which the hon, Member Shir
Bandare has raised, it is a ques:ton
of Malkani mansion, certainly we can
not come to their regeue. Ultimately,
relief can be given to those who
have become totally helpless in the
matgter ... (Interruplions)...

SHR MURLIDHAR CHANDRA-
KANT BHANDARE: It iy a middle-
class family ... (Interruptions)
and they have adopted the name
‘Mansion’ ... (Interruptions)...

SHRI 3. B. CHAVAN:; If itis a
middle-class family - and they have
adopted the name ‘Mansion’, I have no
objection, But we cannot compensata
everybody Certainly it becomes our
responsibility to see that proper Te-
lief is given to those people who have
become wvictimes of this kind of inci-
dent ... (Interruptions) ...
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Home Minister, please convey the
matter to the State Government ...
(Interruptions). . ..

SHRI 8. B. CHAVAN: I will do
that ... (Interruptions)...
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THE DEPUTY CHAIRMAN: Please,
1 will ask the Memberg to be very
serious in this matter. Please don't
make allegations agains' any Member
Please. .. (Interruptions) . ..

Please sit own. Don’t ignite the

whole thing ... (Interruptions)...
Please ... Mr. Pradhan, take your
seat. .. (Interruptions)...
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THE DEPUTY CHAIRMAN: The
House ig adojourned ill 11 o° glogk
£OrnOTrow,

The Houge then adjourned
at rhirty-six minuies past
seven of the clock till eleven
of the clock on Tuegday, the
16th March, 1993. .



